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Shri Nath Pal (Rajpur): There 
should be one No here. 

Mr. Speaker: One more No. 
The Deputy Minister in the Minis-

try of Mines and Metals (Shrl Syed 
Ahmad Mehdi): I think my machine 
is nut working at all. 

Shd S. M. Banerjee: What is not 
working, his mind or hand, because 
every machine is working? 

Mr. Speaker: The result of the 
Division is: Ayes: 225; Noes 35. 

The mo\.ion was adopted. 

13.26 hrs. 
(Mr. Deputy-Speaker in the Chair) 

RAILWAY BUDGET GENERAL 
DISCUsSION 

Mr. Deputy-Speaker: We .vill now 
take up the Railway Budget. 

Shri Naraslmha 'Redcly (Rajam-
pct): Shri S. K. Patil is very well 
known to Andhra as a leader par ex-
ceJ'ence in election campaignlitg. 
·The Congress i~ Andhra was once 

badly mauled ·by the communists. 
The High Command had sent Shri 
S. K. Patil to raise the faded and 
jaded Congress of Ar.dhra from the 
slough of des:>ondency. By deft 
handling anu wise geucralship, he 
was able to rcsLUcitate its dying em-
bers and the communisls were laid 
prostrate in the field 

I mention this here to say that 
Shri S. K. Patil, as the cleverest 
Congress elc:.:tion campaigner, in his 
pre-election Budget has put in a 
sauve and most pre.>entablc appear-
ance. In spite of it, since 1,., is part 
of the Congress bureaucratic, auto-
cratic and plutocratic administrative 
machinery, he could not resist the 
contagion of heaping a further bur-
den on the people by raising freight 
rate.; by three por cent, which not 
onlY raise the present spira1Jing p!"ic-
es, but affcci the consumer hadlly. 

At the same lime, Shri Pa!il has 
decreased the rates of season tickets 
in all the towns In India, and by 
·one atroke ·attempt~ to ingratiate 
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his party with the large number of 
season-ticket holders who inhabit the 
towns, who are the leaders of public 
opinion and important factors to be 
counted in the eleotions. He might 
have, and probably he would have, 
raised the passenger fares too, but 
probably he thought that he should 
po•tpone the evil day for .1he next 
year when he hopes that this Gov-
ernment which we curse with bell, 
book and candle will come back to 
power. 

I may draw the nttenition of the 
House -to the fact that there hu 
hardly been a single year during all 
these years when there has not been 
a rise in either fares or freights. In 
the year 1960-61 there was n supple-
mmtary charge of 5 n.p. per rupee 
for freight goods and local traffic. 
In 1962-63 the basic rat.e charge,.ble 
for goods ·.raffle was increased by 
50 n.P. per ton of traffic upto 40 kms 
nnd to one rupee per ton beyond 80 
kms. ln 1963-64, there was a sur-
charge at 10 nP per rupee in regard 
to parcel traffi<l with some excep-

tio!ll! and the freight rates were also 
lnereased by five per cent. In 1964-
65 the budget increased the sur-
charge by two per cent on goods 
freight. ln 1965-66 the .budget in-
creased passenger fares as well as 
freight rates for 27 merchandises 
like iron and steel, cement, iron ore, 
~c. In 1966-67 there has been an 
increase of three per cent In freight 
rates. This latest increases when 
viewed in the background ot conli· 
nuous and unmitigated increase in 
fares and freights, year in and year 
out duri"ng the last six years presents 
th.e railway administration in a sorry 
plight. There is such a thing as the 
last straw that breaks the camel's 
back. I wish Shri Patil had left the 
gathering of these last straws to the 
professional butchers of the govern· 
ment of India, that is, the Finance 
Minister•. Shri S. K. Patil mentions 
three reasons as. the pretext for in-
crea•ing the freight rates-they have 
to pay more to the government; they 
have to pay more by increased houte 

allowances, etc., the price of com-
modities which they have to use like 
coal etc. have increased and also they 
have to pay increased dearness alllow-
ance. These things ought to have 
been adjusted during the economy of 
the. railways itself without increase in 
freight charges. Anybody can go on 
Increasing the taxes whenever they 
have no money provided they - are 
sure of a big majority behind them. 
I am sure the deficit could have been 
set right by avoiding the avoidable 
expe'.1diture: by effecting economy 
and increasing operational efficiency. 

I now come to a circular issued by 
the government of India prohibiting 
Jong distance transport beyond !00 
mHes without the permission of the 
railway authorities. The transport 
demands have increased or are in-
creasing to unprecedented proportion. 
and opened up unlimited scope for 
ev~ry variety of traffic-air, water, 
rail and road. The railways them-
selv~s are not able to meet the 
ever-increasing demand for more 
space in the trains, for greater num-
ber of wagons for the movement of 
goods. It has been the standing com-
plaint in Parliament a!Td outside that 
the railways hove not been able to 
me~t the continuing overcrowding in 
trams, that their capacity is limited 
and they are not able to meet the 
increasing demands of our nation 
There has been a phenomenal lncreas~ 
in the traffic of the railways. In 1951 
the traffic carried by the railways 
has been to the extent ot 91 million 
tons and in 1964-65 the railways 
carried as much as 195 million tons. 
It will he seen thus that the suppres-
sion of road transport is mainly to 
create a monopoly for the raHways 
and help it to hide its own inefli-
c'ency when compared with the other 
modes of transport. This circular has 
put shackles and has impeded the 
growth of other modes of transport. 
The railways have lang since been 
passed their adolescence and there ill 
no justification for nursing them any 
further at the cost of other modes of 
tran5P0rt. The late Shrl Shastri when 
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be was the Railway Minister, while 
introducing the Motor Vehicles Act 
of 1946 expressed the decision of the 
Government that this rule would be 
acrapped, the rule prohibiting the 
grant of long distance transport per-
mits to public carriers. A decade has 
passed and that decision had not yet 
been given effect ta. In this cannec· 
tian I would like ta quote a statement 
from a United States report dated 
June 1965 an improved sectoral poli-
cies in the field of Indian transport. 
It says that "one of the clearest cases 
of a mode of transportation not carry-
ing the proportion of traffic suggested 
by its relative competitive position is 
road transport. Rother the road 
transport, it says, is prevented from 
achieving its natural competitive 
position by a series of restrictive regu-
lations, high taxes and a combination 
of light duty highways and averway 
restrictive highway use regulations". 
It goes an to say that there is no 
doubt that the railways are actively 
encouraging the continuance of this 
overtly restrictive approach to road 
transport and that their pos:tion as 
a powerful ministry i·n the govern-
ment has helped them to achieve this 
end. It further says that the Indian 
Rail ways possess a dominance in the 
field of transportation that cannot be 
justified on economic grounds and 
that nuisance legislation regulating 
the number of trucks that may use 
any particular route and the distance 
or territory over which a particular 
truck can travel should be repealed? 

Why should the user be denied the 
freedom to choose the mode of trans-
portation found best for his own 
consignment? Mr. J. R. Sargent in 
his book British TraT!SpOTtation Po!iey 
1tates-

"The transport co-ordinator has 
no need to attempt the impossible 
feat of allocating traffic in the 
most economic way. This will be 
done by the users themselves 
choosing freely and we can be 
confident that this will lead to 
that transport agent being chosen 
for each job whose employmen\ 
minimises the total cost to the 

community as well as to the uaer. 
The user knows precisel:v the 
costs, monetary real, direct and 
indirect in resorting to a partl· 
cular mode of transport." 

So, Sir, this suppression ot road trans-
port has been responsible for ~riv
ing the users of a flexible and quick 
mode of transport, door to door ser-
vice, and has denied the choice 
of freedom to the consignors. 
The beginnings and expansion of road 
traffic have been accompan,ied by un-
common daring and imagination and 
has exerted a powerful influence on 
the expanding economies of Asia, 
Europe and Africa. The farthest vil-
lages in the outermost reaches of the 
mountains have been penetrated by 
road traffic galvanising the hitherto 
stagnant economies of these regions, 
and giving a spurt to industry, trade 
and agriculture. Sir, road traffic has 
made a significant contribution in its 
unmatched potential for absorbing 
the manpower resources of the parti-
cular region. In the United States 
ot America, which has but a frac-
tion of India's population, 11.9 millions 
have been absorbed by the automo-
tive industry. Viewed from th:s angle 
of employment, the proportion of 
employed people by the roads and 
the railways will be about 7 : 1. 
Equally unmatched is the contribution 
of road transport to the exchequen 
of our country. While the rail ways 
have <:ontributed about Rs. 185 crores 
this year, of which 70 per cent is in 
investment, motor traffic has contri-
buted Rs. 282 crores though carrying 
one-third of the railway traffic, after 
defraying all road maintenance costs. 
Thus, it is seen that viewed from the 
angle of providing amenities to the 
people, decreasing overloading and 
pressure on the railways, and contri-
buting revenues to the exchequer, 
road traffic ought to be encouraged 
and this rule should be scrapped. 

Jn this connection, I would like to 
read a portion of the editorial In the 
Indian Express dated 22nd February 
this Year which must Impress the 
Railway Minister on this matter. 
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It ream u tollow91 

"It i1 refreahing, In then dQI 
ot a purely seller's market, to com• 
ecross a view in favour ot Ule 
consumer. When that view come. 
from so big and powerful a 
"seller" as the Minister ot Rail-
ways, it is doubly welcome. In a 
speech in Bombay the other day, 
Mr. S. K. Patil, asserting his ''firm 
belief" in a competitive economy, 
stressed the need even for the 
Railwa)· s, though the largest single 
unit in the public sector, to com-
pete with other modes of transport. 
This competition, of course, will 
not be far its own sake, or merely 
to bring in larger revenues for 
the Ra'ilways, but to give the pub-
li~ a progressively better service. 
In the absence of healthy competi-
tion, an enterprise tends to lose its 
original momentum and gradually 
to deterjorate, with damage to It-
self, which is bad enough, and also 
to the public It is intended to 
serve, which is worse." 
I have alm<ist adopted the sentiments 

expressed by the Railway Minister 
himself in my speech till now. Since 
we know the sentiments that a're 
throbhing in the bosom of the Railway 
Minister we hope he would not lose 
any tim~ in abrogating this abnoxious. 
prehistoric. circular and usher in the 
dawn of a healthy, progressive, nation-
building competition between these 
two important modes of transport. 

Next, I come to another important 
matter which is of great concern to 
our country, and that is, the laying 
down of new railways. There Is 
neither the Minister of Railways nor 
the Minister of State in the Ministry 
of Railways ta hear me on this impor-
tant matter. {Interruption). 

.Shri M. R. Masanl (Rajkot): At 
least one of them should be present. 

Shrl Narasimha Reddy: He may not 
hear me, sitting so far away. 

Mr. DetiUty-SpeakeT: He can hear 
fro:m every corner. 

Shrl Nl!rasb:nha Reddy: As I men-
tioned, this is an Important matter on 

which l am commenting. There is n<> 
rule or rhynie ill the laying down of 
the new railway lines by the Railway 
Ministry. Always, emphasis ts being 
laid on ind ustria I areas, le•ving t<> 
lurch the areas which ou~ht to deve-
lop agriculturally too. And further, 
the priority in taking up new rail-
way lines goes on changinp, with every 
change in the Chief Minister of a 
State. One Chi<'f Minister comes ancf 
he savs that a particular railway 
should. be taken up first. And then 
ali others are pushed down in the list. 
So, thoy are going on getting pushed 
out, because of the changing Chief 
Ministe:·s. I want the Railway Minis-
ter to go carefully into all these pro-
jects which are being investigated 
and take up that project first which 
has been investigated earlie!rt. There 
is, you know, a queue for the people; 
for getting priority they must stand 
in a queue. Likewise, these projects 
must also be made to stand i'n a queue 
and taken up one by one accordingly 
to the prior date of investigation. 

I may mention here that a project 
was investigated into in Rayala-
seema--the laying of a railway line 
from Nandyal to MadAnapalll via 
Cuddapah and Rayachoti. 35 to 4() 
years back, the British Government 
investigated into it and found it feasi-
ble for that purpose had been levying 
a tax called Railway cess and collect-
ing it for nearly 25 years from the 
poor people of Rayalaseema. Rayala-
seema is a chronic famine zone of 
India. with its usual rain!al between 
15 to 20 inches; last year, it was only 
2". Rayaiaseema consists of highly· 
inflammable people sometimes prove 
to murder and rioting, and the 
British people realised that even 
with their 150 years of rule and 
continuous hanging of people by the 
judges, it was not possible to minimise 
the number of these offences. So, 
they thought that the laying down of 
a new railway would turn thetr activi-
ties to peaceful pursuits, and that is 
why they contemplated havi'llg thi• 
railway. Further, Rayalaseema has got 
much mineral wealth embedded In its 
bowels, and if this railway had been 
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taken up and had become an accom-
plished fact, by this time Rayalaseema 
would have been bubbling with acti-
vity and prosperity. Unfortunately, at 
present, in the list of new railways to 
be taken up, which is submitted by 
the State Government, what was 
originally the first item, namely the 
railway which I mentioned earlier-
Nandyal-Madanapalli-has been 
pushed down to the last. It figures as 
the seventh. Though a son of Ray-
alaseema has been the Chief Minister 
of Andhra Pr!!desh for a very long 
time and even till recently, he has in 
his anxious pursuits of his own am-
bition for power, riches and fame, 
thrown the welfare and interests of 
Rayalaseema to the winds. (lnterr11p-
ti011). I request both the Ministers--
the Minister of Railways and the Mini-
ster of State in the Ministry of Rail-
ways-to look Into the matter and to 
prove to the whole country that they 
are capable of taking a new look into 
the matter and that they are not al-
ways the handmaids of these Chief 
Ministers, and by laying down this 
railway, to show to the people of 
Rayalas~ema that so far as the Cen-
tral Government at least ls concerned, 
tbere are men who can be depended 
upan. free from interilfUe, free from 
corruption, and free from wirepull!ng. 
I can tell you, Sir, that if this railway 
line materialises,- statues can be erect-
ed every where for you, not the 
bronze statues of the Vijaya-
wada variety, but those ineras-
able, ineradicable statues in the 
heart, as a humble tribute of a grate-
ful people in. appreciation of your 
work. Having mentioned thiS--I am 
-sure I have sufficiently drawn the 
11ttention of a very sympathetic mini· 
ster. Mr. Ram Subhag Singh, who 
is slttlng before me and by whose 
smile I am led to think that he is going 
to take some action-I go on to other 
subjeots. 

Tirupati Is a place of pilgrimage 
for people through out the country. 
ln Gujarat and BOmbay, the God 
there is called Balajl. In other places, 

(Gen. Dia.) 
be lll ca1led Lord Venkateswara. That 
Is a most popular temple, highly retl• 
pected and venerated throughout the 
centuries. I may say it is the richest 
temple; the riches are not beinl 
fizzled out in any unproductive man-
ner, but we have there a university, 
cultural .. centres, centres of learning, a 
Sanskrit college and all kinds of charit-
able institutions being fostered by the 
funds of Lord Venk~teswara. There 
has been a request from time to time 
to the railways that from Renugunta to 
Tirupnti-It is only a small span of 6 
miles-they should have a broad 
gauge line, because the hundreds of 
thousands Of pilgrims who go there 
are put to a Jot of inconvenience by 
having to change over. I do not know 
why the vast resources of the railway 
administration should feel shy of tak-
ing up this puny railway line of silf 
miles length and deny the people the 
advantage of easy travelling by broad 
gauge. I am sure the first reaction ol 
the Railway Minister In regnd to these 
matters would be favourable and sym-
pathetic. But when he sits with the 
Railway Board which is wooden and 
unimaginative, he very often yield to 
their suggestions. This is a religiot11 
question, in which the whole Hindu 
world is interested and I request him 
to bring to bear his own independent 
outlook on this question and eschew 
any suggestion by the Railway Board 
to put it off to a· later date. 

The Calcutta Mail which starts from 
Calcutta carries passengers from three 
states Bengal, Orissa and Andhra. It 
they ·have to go to Tirupatl, they will 
h..Ve to get down at Gudur and change 
over to another line. Now the Cal-
cutta Mail ls not made to stop at 
Gudur, but it l(oes straight to Madras. 
Imagine the fertile imagination of the 
Railway Board which could conci~ve 
such a surpri<ing kind of ab1!urdltY 
~ich puts hundreds and thou.ands 
of people to inconvenience. Gudur lt 
a very important junction, where 
p~ple take Junch. I do not know; It 
is most surprising how any huma11 
rnlrid can thinlr of such a kind of 
thing ... 
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llft~M( (<r~): ·~ 
~~ iit i 

Dr, Ranen Sen (Calcutta East): He 
bu agreed. 

Shrl Naraslmha BeddJ': Since the 
l\4inister is sympathetic to it, I will 
pass it to other subjects. 

This is the mango season. So far 
as Ra'yalaseema is concerned, we are 
very good at producing excellent man-
goes which can compete even with the 
Delhi mangoes. Our people have got 
agencies here. Cuddapah mangoes are 
found in plenty in Delhi. This time, 
es I said before, here were only 2" of 
rainfall, but God has been kind in giv-
ing us 75 per cent of the usual mango 
crop. The mango season will begin 
ID June. July is the month when 
people will need plenty of wagons. If 
wagons are not supplied, in addition 
to famine and scarcity of foodstuffs, 
thous:inds of mango baskets would get 
rotten and people would be ruined. I 
am mentioning this to the Railway 
Minister in advance, so that he may 
make proper arra:ngements for the 
wagons to be sent there in time and 
In the necessary number. 

The Minister of State In the Mlnis-
trJ of &ailways (Dr. Ram Subhag 
Singh): You will be getting wagons 
also. · 

Shri Narasimha Reddy: Thanks. 
Once when I intervened when there 
were no wagons and 20 telegrams 
were sent from my place to the then 
Railway Minister, Shri Swaran Singh, 
he sent a telegram saying that wag-
an~ would be sent. Imagine, Sir, 35 
wagons were sent all of a sudden. How 
could the people, all of a sudden, 
load all the wagons? So. I am re.quest-
ing the minister not to send hun-
dreds of wagons, because people will 
get confused. They should send only 
the necessary number of wagons. 
Every day 15 wagons for stations like 
ltoduru, Rajampet, Nandalur, Pakala 
and Damalcheruvu should be sent, be-
cause these are the centres for mango 
transport. 

Regarding wagons, it is not possible 
for the railway administration to sup-
press greasing of the palms. Please 
don't get angry with me. In thia 
House, Mr. Brahm Prakash made • 
statement that he himself had to grease 
some rail way official for getting 
"'>.gons. He challenged even thtt 
minister to go incognito and get 
wagons without greasing somebody's 
palm. I am suggesting a metho:I to 
avoid corruption in the matter of suP-
plying wagons. Once the baskets ar~ 
put in the station yard, if they get 
rotten on account of the wagons not 
being supplied in time, you should 
make a rule that those persons who 
are responsible for the delay in su;;>-
plying wagons, from the station mas-
ter upwards to the wagon-sanctioning 
authority will have to pay the dam-
ages incurred by the fruit sellers. 
Then everything will be set right. 

In every long-distance train, people 
are running after reservation of berths 
in the sleeper compartments. We· 
always see that people get disappointed 
and in spite of their early efforts t:1ey 
do not get the reservation. I make 
this su~gestion, i.e., that the Railway 
administration should have anolhur 
sleeper coach attached to all the long-
distance trains. The Railway Adml-
nistration should also manufacture 
smaller sleeping compartments, so· 
that, when there is an unexpected 
demand for sleeper berths, nobody 
should be refused. Thev should tall 
on these smaller coaches and seoe lhat 
everybody is provided. If that i& 
done, a lot of dissatisfaction will dis-
appear. A lot of black-marketing for 
reservation of berths will also dis-
appear. 
14 Jan. 

A train run! from Howrah to Rour-
keJa· and then stays for a whole day 
there. Our suggestion in respect of· 
this is that instead of staying idle for· 
a whole day at Rourkela they should 
extend the train up to Waltair. There. 
by it will serve many of the industrial 
areas on that route and also three 
States-that is, it will serve Bengal,. 
Orina and Andbra. 
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I am atraid, Sir, I have taxed our 
good Railway Minister with too many 
suggestions. Now l only pray God to 
give retentive memory to both our 
good Railway Ministers so that they 
may retain in their minds the sugges~ 
tions which are put forw~rd toda:y and 
also the suggestions that will come 
hereafter from these benches. 

Sbti A. P. Sharma (Buxar): Mr. 
Deputy-Speaker, Sir, last year, I cong-
•atulated the Railway Minister for 
presenting a surplus budget without 
increasing passenger fares and freight. 
This year also lhe budget is surplus, 
not only without any increase in pas-
senger fares but even with a little 
reduction in the rates of seasonal 
tickets for which my hon. friend, 
Shri N arasimha Reddy has accused the 
Railway Minister beyond a distance of 
20 kilometres in all regions other than 
the cities of Madras, Bombay and 
Calcutta. 

But the freight on commodities like 
coal, and coke and salt beyond a dis-
tance of 800 kilometres has been in-
creased. The reason for this increase, 
aa accounted for by the Railway Mini-
ster, is that the freight on these com-
modities was not revised last year and 
the movement of these commodities 
over Jong distances is at present un-
economical. Sir, from this inc~ease 

the Railway is going to have an addi-
tional income of about Rs. 18.10 crores. 
In my opinion, the increase in the 
freight on coal and coke and salt be-
yond a distance of 800 kilometres is 
worse tha'n any increase in passenger 
fares because-I am not speaking on 
sentimental grounds-we all know· 
what a big movement, in this country, 
was launched regarding the increase 
in the levy on production of salt in 
this country popularly known as the 
salt movement. I am saying this 
because the Increase in the freight on 
commodities like coal and salt is bound 
to have repercussion in the market 
&nd the prices of other commoditiet 
are also bound to increase. In my 
opinion, if the passenger fares were 
increased it would have only alfected 
those who use the railways frequently 
far their travelling purposes. But 

here, as I said, the increase In tho 
freight on coa1, coke and salt ls bound 
to have its repercussion in the market 
and the prices of other commoditiea 
will also increase with the result that 
a larger number of people in this 
country, even thnse people who do not 
use the rllilways frequently for travel-
ling purposes, are bound to be affected. 
The worst affected persons will be the 
railway workers and the middle-cl8S3 
people in this country. 

An boo. Member: Railway workers 
nt mare salt or what? 

Shrl A. P. Sharma: Everybody eats 
salt. Who does not eat salt, I do not 
know. I am talking of the poorest 
people in this country. Every person 
in this country eats salt. 

Therefore, I do not know whether I 
should conratulate the Railwat 
Minister this year also although he 
ha• presented a surplus budget. In 
my opinion, the Railway Minister 
would have deserved better congratu-
lation of this House and the people at 
large if he had not have taken mea-
sures to increase the freight on theae 
two commodities. 

Sbri llarl Vishnu Kamath (Hoshan-
gabad) : Sir, I rise to a point of order. 
I am sure you will agree with me that 
when a Railway expert from th• 
Congress Benches is speaking, makinll' 
an interesting speech, there should M 
a quorum in the House. 

Mr, D~puty-Speaker: The hon. 
Hember, Shri Sharma, may resume hi• 
••at. Quorum has been challenged. 
1 he Bell is being rung. 

There is quorum now. The hon. 
Member may continue. 

Sbri A. P. Sharma.: I would like 
11ow, Sil', to say something about the· 
increase in the working expense! of 
the Railways in the year 1965~6. 
While presenting his budget the Rail-
way Minister said thnt the workinll' 
expenses in the year 1965-66 have in-
creased and he gave reasons for that 
also. He said that on account of the 
Increase in dearness allowance paid' 
to the railway employees and also In-
crease in house rent allowance paid~ 
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tlle working expenses for the year 
1965-66 have increased. 

In this connection, another reason 
.given by the Railway Ministry is that 
the price of fuel has gone up. I think 
diesel is also included in fuel. May 
I ask very humbly how far the Ra.11-
way Minister is justified in saying 
that the price of fuel has increased 
when the Railway Ministry them-
selves have increased the freight on 
coal and coke? Therefore, it does 
not sound very well for the Railway 
Minist:y on the one side to charge 
more freight from the consumers and 
on the other side blame the rise in 
prices of commodities for increased 
.working expenses. 

Coming to dearness allowance and 
house rent allowance paid to the 
Railway employees, I would like to 
remind this hon. House that so far 
as we b the labour field are con-
cerned, part:cularly the National 
Federation of Railwaymen, we have 
·been urging on the Government and 
particula~ly on the Railway Minis. 
try that the mere grant of increased 
dearness al'. owance in cash will not 
give real benefit to the railway 
·workers and that certainly the grant 
<Jf dearness allowance on an ad hoc 
basis by taking an arbitrary decision 
Is not the proper way of sat'sfying 
the employees. We have been sug-
gesting that the Railway Ministry 
.should open cheap grain shops, as 
thoy had in the past. In these shops 
1111 ~osentiol commodities should be 
made avnilable to the railway work-
~rs at subsidised rates. Thls facl!lty 
should he extended to employees or 
other departments of the Central 
·Govemment also. I am sorry to 
mention here that although people 
working in the hbour field are unani-
·mom:i in making thi~ dC"mand, neither 
tile Government as a whole, nor the 
Railway Mini•try which is .the big. 
gest employer In the country, has 

-paid any heed to this demand of the 
Jabour. 

Regarding the payment of house 
1ent allowance to the railway emp-
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loyees I made a suggestion that what 
is really required by the railway 
employees is not house rent allow-
ance but a house to live in. I made 
a concrete suggestion that like other 
local bodies, Improvement Trust or 
Corporations, the railways should 
acquire big plots of land near about 
railway stations or workshops, deve-
lop that land and allot plots of land 
to. their employees so that they may 
build their own house according to 
their requirements. The railways 
can help them by making housing 
loans and advances from provident 
fund available to them. The railways 
have not paid any heed to this sug-
gestion of mine either. Therefore, 
to say that on account of payment of 
increased dearness allowance or 
house rent allowance the working 
expenses of· the railway have gone up 
Is nothing but apportioning blame to 
the railway employees who have 
given their all-they have sacr'ficed 
their all, day and night, season in 
and season out-to run the Indian 
ra!lways elllciently. 

Now I come to the speed of trains. 
The R111lway Minister has stated in 
his speech that the running time of 
some of the trains, particularly, 
Howrah-Delhi Ma;J and Howrah-
Mad~as Mail, has been reduced. If 
we carefully examine the position 
today, then one can see what js the 
average running speea of these 
trains. In the case of Kalka-Howrah 
Mall It is 56 kilometer per hour. In 
the case of Madras Howrah Mail it 
is 42 klometer per hour. Is this the 
improvement we are going to have 
in the Indian railways when we are 
going in for more and more for elec-
trification and dieselisation? So far 
as the Kalka-Howrah Mail is con-
cerned, it is hauled from Howrah to 
Asansol by diesel engine. When we 
have energised the line from Howrah 
to Alla ha bad, why should the train 
riot be hauled bv electric locomotive 
so that the speed can be Increased·. 
At present it takes 25 hours 25 minutes 
to cover this distance between Delhi 
and Howrah by the fastest train and 
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importance. What say is that the 
Madras-Howrah Mail should not run 
like a paasenger train, in any caae 
between Bezwada and Wa!lalr. Why 
ahould the paasengers pay the fare of 
a mail train if It is running like a 
passenger train? But nothing,;. 
being done in this respect. 

Now I come to my subject, labour 
relation•. The Railway Minister in 
the course of his speech has very 
highly praised lab.our relations on 
the railways. He has devoted 10 to 
15 ·lines in his speech for this topic. 
Being the biggest · employer In the 
country, employing 16 lakh .:..ork~rs, 
of which _4 lakhs are unfortu~~te 
casual workers, the Railway admims-
tration always tries to emphasize in 
this House and outside that· they 
have got very cordial and fine rela-
tionllhlp wit'h their labour, without 
caring tQ find out whether the labour 
is iatlsf\l>d or not. Here the· satisfac-
tion is always one-sided. 

For settling disputes between 
management and labour they always 
talk of the permanent negotiating 
machinery. But what is our experi-
enCI!. of the working of the perma-
nent . negotiating niaclilnery for the 
last twelve years? There is a provi-
sion written machlii~ry that if the 
disputes are not settled between the 
Raiiwitys anll tlie federation at the 
Board level an ·ad hoc tribunal should 
be appointed, ·Bui, in spite of the 
repeated demands by both the fede-
rations-I am talking" "particularly 
about my federation-they have not 
app0inted any tribunal even though 
a number of issues are pending before 
the railways. They are functioning 
like any other Government depart-
ment. Is this the way that an emp-
loyer like the railways, the biggest 
<'mployer in the public sector, they 
should maintain Jabour relations? 

Shrl Maurya (Aligarh): Why can't 
you say something about causal 
labour? They are the most exploit-
ed lot. 
2582(ai)LSD-7. 

Shrl A. P. Sharma: Even though 10 
many issues are .pending before the 
railway .administration, no decision has 
heen given on any of those ls•uea. 

Now I will say something about 
casual workers. With great difficulty 
we have b~n able to .persuade the 
Railway Ministry to do 1omething 
for· thein.' The latest decision of 'the 
Railway Board is that the ca.ual 
workers should be paid a minimum 
wage cit Rs. 1.50 per day. What win 
an unskilled worker do if he gets 
Rs. 1.50 per day as wage? Then, therc 
is anotber d!scr!mination. If a ca•unl 
worker is utilized against the vacancy 
of a person who has gone on caaual 
leave. he gets Rs. 1.50 per day. But 
if his services are utilized against the 
vacancy of a person who is on,priyi-
lege leave •. .he fets 1/30 of the sal.&r;r 
of the perscm against whose vacancy 
he . is ut!l'l~ed. In this case it comes 
to roughly Rs. 3 per day. So far as 
the casual labour Is concerned, what 
dill'erence does it make whether he 
is working against a casual leave 
vacancy or privilege 1eave va.cancyT 

I do not find any justification what. 
sorver for the Railway administratior. 
!o keep down four lakhs of workers 
like this. Therefore I will urg1 
through this House that the Raiiwas 
Minister must consider this question 
bec:iUse it is a burning question so 
far as th railway workers are con-
cerned: Unless this question is 
tackled evenly and squarely there is 
bound to be serious difficulty on the 
Indian Railways. I want to sound a 
note of warning in this respect. 

Now I come to the question of 
transfer of railway employees. We 
had very recently in the P.N.M. with 
the Railway Boarrl meeting live and 
a half hours discussion on the ques-
tion of transfer of railway employees. 
The railway employees are transfer-
red from one place to another with-
out caring whether the Railway 
provides them with housing accom-
modation or not, without caring about 
the education of their children, and 
without caring for sickness in the 
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family, sickness of his children or 
somebody in .\he family are lying sick. 

Thesu transfers are of different 
nature. There is a wonderful system 
of tran11fer known as periodical trans-
fer. At the end of every three years 
or five years people have to move 
from one place to another. The 
reason for this periodical transfer is 
that they want to root out corruption 
from the Railways. Instead of root-
ing out corruption, they root out the 
person from one place to another and 
place him in a more dimcult position. 

This is the method of dealing with 
transfers on the Railways. And it is 
surprising that this transfer is con-
fined only to the lower rank of the 
people, particularly Class Three and 
Class Jli'our employees. Some of the 
bigger bosses always tell us that 
they are also transferable, forgetting 
completely that a huge bungalow is 
reservt!d for them before-hand, and 
so many peons and a moving palace 
known as the saloon are at their dis-
posal. They always compare them-
selves with persons working below 
them because they are subject to 
transfnr. But I want to say that 
although the rule is equally appli-
cable to them, there are a large 
111umbur of omcers stationed at parti-
cular places, particularly in Calcutta, 
who move from Fairlie Place to 
Seahlah and from Sealdah to Howrah 
and thus keep on working for 15 to 20 
years i" the Calcutta area. Similar 
is the case in Bombay and other 
places also. Therefore the Railway 
Minis¢er should see t.liat if there is 
going to be any dimculty for railway 
employee" who are in the lower 
categories, or if railway employees Is 
a class are required to share the 
difficulties, either everybody should 
share it evenly or they should see 
that before moving peo,µle from one 
place to another they must get a 
quarter. 

I will say one word more and finish. 
This diasatishctlon Is not a confined 

to the lower rank of employees only; 
it is prevalent among the higher 
grade of officials in the Railways also. 
On this occasion I want to speak parti-
cularly about officials in the salary 
range between Rs. 1,000 to Rs. 2,250 
per month. Their grievance today is 
that people getting below Rs. 1,000, 
get something because of the trade 
union's agitation, and people getting 
above Rs. 2,250 also get something 
because they are the policymakers. l 
agree with my hon. friend, Shri 
Reddy that the policymakers in the 
Railway Board are not the people 
who claim that they are making fhe 
policy but really the people in the 
Railway Board and Secretaries and 
Joint Secretaries in the various other 
ministries are the policymakers. They 
have increased their salaries; they 
have protected their higher emolu-
ments, whereas people in the salary 
range of Rs. 1,000 and Rs. 2,250 a;.• 
given nothing, Therefore this d"!-
content today and I hope the Rl\il-
way Minister, in his own dt'pnrtm<'"lt 
particularly, will see that this is 
removed. 

I will say only one more thing and 
that is about personnel management 
department of the Railways. In the 
personnel management department 
people are posted on a casual basis .. 
There is no regular personnel manage-
ment cadre in the Railways. Officers 
posted in this department are either 
not liked by their higher-ups in 
their own department or their promo-
tion has to be protected because there 
is no vacancy elsewhere; therefore, 
they are dumped in the personnel 
department. This is how the biggest 
labour relations maintaining depart-
ment in the Railways is managed by 
the railway administration. 

Before I close Sir, I would like 
to remind the hon. Minister of Rail-
ways-Shrl Patil is not here-that lit 
this very House Shri Patil had usured 
that the Railway Board was consider-
ing very sympathetically the aettln6 
up of a service commission at Patna. 
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This is not the demand from B1l:.ar 
only; this is the demand from all the 
neighbouring areas. I am t~ ol 
the Eastern Railway up to Moghul-
•arai, the North Eastern Railway 
running between UP and Blhar and 
also some part ot the South Eastern 
Railway running in Blbar and Madhya 
Pradesh, This sympathy ot the Rail-
way Minister and the sympathetic 
consideration ot the Railway Board 
are not going to have any meaning so 
tar as the people ot Biba'r are con-
cerned, unless and until thla sympathy 
is translated into action. 

Before I close .... 

Mr. Deputy-Speaker: You have 
taken three times to close. 

Shrt A. P. Sharna: Now I am clos-
ing; Sir. I am sorry. The time has 
now come when the Railway Minister 
lnust examine the aalal'y and emolu-
ments of all the rallway employees 
de novo, The Second Pay Commlsslon 
was set up in the year 1957. The re-
commendations of the Second Pay 
Commission were Implemented tn 
19~9-60. Now the time has come it 
the Railways want to see that workers 
in the Railways are slrtlafled, that they 
must set up either a commission or a 
wage board, or whatever they may 
call it, so that the salary and emolu-
ments and service conditions ot rall-
way employees are examined satis-
factory and satillfled workers ot the 
Indian Railway should be able to 
manage the efficient running ot the 
railways. 

I thank you, Sir, for the Indulgence 
shown to me. 

Dr. P. Srinivasan (Madras North): 
Mr. Deputy-Speaker, Sir, the previous 
speaker, Shri A. P. Sharma, has gone 
Into many details since he knows 
much of the railway•. Speaking to-
day I must. first of all con.rratulate 
the Railway Minister-I should say, 
the Railway Ministers because there 
is a Cabinet Minister, a Minister of 
State and a Deputy Minister-for the 

(Gen. Dia.I 
able Budget that they were able to 
present with a surplus of Rs. 29· 89 
crores. But I am yet to understand 
one point ln the IJ)eech made by the 
Railway Minister when he says in 
paragraph 18 on Pace 17:-

"I now come to my proposals. 
I may fltst mention that there will 
be no increase in panenger tares." 

Am I to understand t'rom that that 
every year when the Railway Budtet 
ts presented they are Intent on rais-
ing pa'ssenger fares? I think, they do 
not. Already the wole nation, the 
entire middle class and the lowest 
paid people, are greening under taxe1 
everywhere. There is any amount of 
taxes and taxes. I will request the hon. 
Railway Minister not to have this 
attitude that he is not going to have 
an increaae in passenger fares. 

Now I come to another point which 
my hon. friend, Shri A. P. Sharma hu 
already rightly pointed out, that 11, 
the 3 per cent surcharge on goods 
traffic, specially on salt. As the whole 
House knows, Including our Minister 
of State Dr. Ram Subhag Singh, 
India has won its freedom because of 
the Salt Satya'graha. How could such 
a thing ever ·be thought Of being 
taxed? There are so many considera-
tions. In so many States other people 
belonging to Opposition parties, say 
that if you want money, why do you 
not tax salt. Salt was untouched till 
today, but the Railway Minister think• 
of having a surcharge on conveying 
salt from one place to another. I 
think. better counsels will prevail and 
during his reply he may withdraw it 
once and for all. 

Then, this 3 per cent surcharge on 
commodities will be 300 per cent when 
it comes to consumer goods; it may 
be 3 per cent for the railways but 
when it is passed on to consumers, it 
will be 100 or 200 per cent, if not 300 
per cent. Coming as I do from 
Madras State, we have three trains 
to Delhi-one is a passenger train, 
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the J anata train, taking about H 
hours, then there is the good old 
Grand Trunk Expren taking 45 houri 
and then in their mercy they have 
introduced the AC De Luxe, Southern 
Express, taking 42 hours. Except on 
a few occasions when I have had to 
travel by air, I have to travel 1400 
miles up and down by one of these 
trains. Have they ever started in time 
or have they ever reached in time? 
In this context, I may tell you, Sir, 
that we have to travel for 42 or '611 
or 52 hours and, of course, these 
trains are attaohed with the restaurant 
cars. I do not know how many res-
taurant cars are available But un-
fortunately, every time. I 'have 
travelled the restaurant cars have 
fallen sick or they have been detached. 
With the result, at the railway junc-
tions, we do not get anything except 
water to drink. That is our fate. I,.ast 
time, when I came to Delhi, after 
Bezwnda, the restaurant car was de-
tached. When I asked the Guard, he 
said that due to hot a-xle trouble-I 
do not know what it means-the :res-
taurant car was detached. What was 
our fate? At what time did we get 
our hreakfest? It was at about 9.30 
A.M. At w!1at time did we get our 
lunch? It wa:s, near Wardha, at about 
3 O'Clock. And about tea, we did 
not i:et it-we do not want tea-but 
at least we should get some dinner. 
We got some chapatis at about 11 
O'Clock. These are the fact• which 
Muld be verified. I am prepared to 
1·hallenge that and tell the Mlni!lter 
ubout that. 

Shri Alvares (Panjim): He is not 
challenging (lnterruption). 

Shrl A. I'. Shanna: Once the Min-
l•ter was al so going without food. But 
h• did not worry. 

Dr. P. Srinivasan: I did not worry 
t ~o. The food saved could be utills-
erl for ot;i..r people. But the people 
who ar,. h~ngry must be fed. 

Coming lo the season tickets, they 
have given a reduction. But why 
•hould the"' urban areas of Madras, 
Calcutta •t. cl Bombay be •lngled out? 
The peopie are not coming from these 

far-away places out of luxury or for 
the sake of any pleuure. It is becauae 
they do not get the housing accom-
IDDdation and they have to travel 20 
or 30 or even 40 JD.ilea with the 
greatest discomfort and the dis-
advanta:ge. Can't the Minister think 
even now of the dilftculties of thoee 
urban people? I represent thOIO 
urban people and I know the pinch 
and where it pinches. Therefore, I 
would request the Minister in-charge 
to give some relief to them. 

In the Madras State, we have got 
only one electric ·train going upto 
Vilupunam via Chingleput and in the 
other sectors from Madras to Thlru-
vallur and upto Arkonam or from 
Madras to Gudur, there are trains 
running upto schedule. Next to 
Punjab, I am proud to say, Madra• 
has many industriea all along those 
places. I suggest that at least same 
diesel cars should be provided. The 
only alternative Is the cycle, as the 
late Pandit Nehru rightly said "we 
are in the cycle-age". But how 
many miles can a man travel b7 
cycle' At least diesel cars should be 
provided. The people upto Thiru-
vallur and Ennore where there are 
factories all along the places, a're be-
ing denied that facility. I request the 
Minister concerned to see that the 
electrification scheme is taken up. It 
is not in the Third Plan and I do not 
know whether It is In the Fourth 
Plan and I do not know whether it 
will be provided In the Fifth Plan. I 
request the Minister to see whether 
something can be done to alleviate 
the sufl'erings of those people. In the 
interim period, at least some diesel 
car trains may be provided so that 
they can shuttle here and there to 
relieve the congestion there. 

Now, I am coming to the concilia-
tion or the arbitration board. As my 
friend rightly said, the Railway De-
partment is the single maior and the 
biggest public sector Department. 
Why is that denied? The Labot.r 
Minister and other Ministers concern-
ed are now asking the private and 
the public sector undertakings to 
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have arbitration or conciliation 
boords. Why is .\he Railway Minister 
feeling shy of this? I am not able to 
understand that. There are so many 
artevances. For instance, there is the 
question of the Dearness Allowance. 
Instead of giving the increased 
amount of D.A., may I suggest, in all 
humility, the old scheme Of the Rail-
ways under which the Railways were 
giving the consumer goods at fair 
price to their employees? Let the 
D.A. be discontinued once and for all. 
I suggest the consumer goods at fair 
price be given to the employees. Let 
the Rail ways set an example to the 
Central Bnd other State Governments. 
It will be a boon to the employees 
and they will pray tor the l~ life 
of the Minister concerned. In this 
connrction. I may point out that ii1 
some foreign countries U.K., U.S.A. 
and in Far East there is some scht>me 
of weekly packet wages-I hav" :iad 
the honour of travelling those places. 
Here, supposing a man gets Rs. 120 a 
month, by the time second week or 
third week comes, he is left with 
practically nothing. Can't the Minis-
ter think of giving weekly packet 
wages which will be a boon to them. 
I am suggesting this even for the 
Central Government servants and the 
State Government sen·ants. It will 
be a boon for the workers in the 
Jong run. 

Then, there are so many grievance! 
of AS.Ms. and the Guards of 'A', 'B' 
and 'C' categories. They are groaning 
and working under stress and strain. 
Then, there are medical men, the 
graduates and the licentiates who are 
being differentiated. I am unable to 
understand this. The other day, I 
had a casual talk with the Minister of 
State and I hope he will be convinc-
ed. Please permit me to read a few 
lines from the representation made by 
the Railway Doctors about the 
ratlona1isation Of pay .tructure app!l-
cable to them. It says: 

''With further rationalisation of 
pay structure recently vid.e 
Board's letter No. PC-85/PC-5/ 
NH-7 dated 24-12-65 and with 
further Increase In volume, ree-

ponsibility and burden of works 
on Railway doctors equally on 
hath tile licentbtcs and :.he 
graduates and sharing the same 
amount of responsibility, it Is 
observed that the Board has de-

. via.ted from Its earlier policy de-
CISlon of' abolishing class distinc-
tion (wieh was a closed chapf~r) 
has revived again the old two 
classes of doctors which definitely 
is not at par with the Board's 
already adopted early policy decf-
sion, giving Class II statUll artd 
scale of 350-900 for the graduat~s 
and retaining the already· mst1n1 
status and scale of 335-650 for the 
licentiates. The Board's orders 
now issued have given a rude 
shock to the Licentiates· Ass!stant 
Surgeons on account of the dis-
criminatory treatment and lreep-
ing the existing scale of Licen-
tiates static and also by curtail· 
ins the existing privilege of com-
.peting for A.M.O'a Post, which la 
against all canons of justice and 
fair-play." 

There were the days when the Licen-
tiates were differentiated from the 
graduates. Thanks to the wisdom and 
the foresight of the Central end the 
State Ministers, the Llcentiate4 have 
been 8'bolished once and for all. But 
what becomes of the Licentiate~ who 
have already been absorbed In ser-
vice? They are being differentiated 
as against graduates. I can under-
stand the Railway Minister or the 
mighty Railway Board saying that in 
future the Licentiates will be taken 
at this level and that the graduates 
will be taken at that level. There 
cannot be any complaint against that. 
But there are some Licentiates who 
have been already taken in service. 
Now to have a differentiation a1 
between licentiates and ~adtrn''"' 11 
an anomaly. I request the Minister 
of State to think about it and do 
justice to them. In my State 
Madras State, there is a clamour, 
and quite rightly so, for this: 
the Tinneve!ly-Kanya JCumari line 
has already been finalised it was 
recommended bJ' the State Gov-
ernment and waa also approved by 
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the Central Government, but I do 
not know-I am yet to know-whe-
ther it has been included in the 
Fourth Five Year Plan. I request that 
it should be taken up at that level. 
Als'o the Tiruchirapalli-Tuticorin line 
should be converted from metre 
1auge into broad 1auge. 

Mr. Narasimha Reddy has rilht1Y 
said that from Renigunt a to Tirupatl 
-a distance 'of 6 or 7 miles- it Is 
a till kept as metre 1auie; it should 
be converted into broad puee. The 
amount of transhipment involved in 
changin1 from one gau1e to another 
can be better imagined than explained. 
In the name of Lord Venkateswara, 
in tbe name 'of Balaji, may I reque1t 
the Ministry concerned to take it up 
immediately at a personal level and 
see that something is done so that the 
pilgrims to Lord Ventakeswara, whom 
all of us worship and who may give 
His blessings to all including the 
Ministers, are not inconvenienced. 

One more word and I will finish. 
am told that in the goods train which 
is hauling about sixty wagons, then· 
are only one Driver, two Firemen and 
one Guard. The distance between 
the Drivers seat and the Guard's 
compartment is two to three furlongs. 
In the wayside stations, there is lot of 
pilferage, open pilferage. The G "rnn1 

knows about it; the Engine Driver 
knows about it, but they dare n·ot get 
out of the compartments and save the 
goods for fear that they might be 
wounded. What happens? There is a 
colossal loss on acc'ount of compensa-
tion that we have to pay for the con-
signments which are piU:erred. Can 
the Minister not think of posting one 
or two armed constables or Police so 
thM. the pilferrin11 does not take 
place. It will also be more economical 
to Government. 

Coming to the dining car, as l have 
said before also, the dining cars al-
ways falling sick must also be taken 
,t \hat tevel. The travelllll&' public 

must be given at least this facilit7. 
Let the Rail way Ministry say, 
"no, dining cars will not be 
attached as in British days". 
In British days, Spencer & Co. were 
caterin1 to the needs. Let them say 
like that, Ito that people will make 
their own arrangement for their food 
and tiflin. If it is a question of din-
ing car falling sick every time or it I.I 
inefficient or there ls no electricty or 
hot axle or something like that, then 
nobody ls satiafted. You can well ima-
gine the diftlculty and a1ony to which 
the people travellin1 for 42 to 48 
hours are put. Once more I wlll re-
quest the Ministry to think in terms 
of my little suggestion and take ateps 
to improve It. The whole nation will 
be thankful to them for this. 

Dr. Banen Sen: I must confess that 
I cannot congratulate the Railway 
Minister f.or presenting this Railway 
budget for 1966-67. I am not satisfied 
wth the budget because firstly this 
budget presented by the Railway 
Minister does not reflect a bright futu-
re for the Indian Railways. With a!l 
the failings of Railways, they have 
done something which is com-
mendable. I will come to the specific 
cri'.icisms later on. 

I am not satisfied with the budget 
firstly because this budget does not re-
flect that side which is very important; 
sec'ondly this budget docs not hold out 
any better prospects for the Railway 
employees, nor for the public. These 
are the three main points which I 
want to emphasize. 

Let me first deal with the Railway 
finance a Ji ttle. The position is like 
this. The actuals of 1964-65 show a 
surplus over the revised estimates. The 
revised estimates for 1965-66 shows 
an Improvement. Though due to 
Indo-Pakistan conflict, there was less 
earning through passenger traffic, this 
was compensated by goods traffic earn-
ings. The gross traffic receipt which 
was Rs. 25.80 crores was about 3.S 
per cent m'ore than the budget amount 
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The total surplus is to the tune of 
about Rs. 29 crore&-nearly Rs. 30 
crores,- regarding contribution to the 
Plan. That is also notable. The Rail-
ways have contributed 6 per cent 
more than what was envisaged in the 
mid-Plan appraisal. I am qU'Otlni 
from the Minister's statement. In the 
mid-Plan appraisal, estimation was 
Ra. 1,582 crores, to be paid from the 
Railways. But the Railways are goin1 
to pay Rs. 1,677 crores. Therefore, the 
financial aspect of the Railways has 
been always good and in future also, 
from what he has said· here, it is 
clear that it will be good. Thanks to 
the Railway men, the people who are 
working round the clock, in seuon 
and out of season, the Railways are 
prospering. Ace'Ordln1 to the Railway 
Convention Committee's recommenda-
tion of 1965, the Railways will contri-
bute more to the General Revenue~. 

All these thinis are there but as 1 
said, the budget gives a picture as if 
we have got to cut down the new pro-
jects and new developments. That is 
why I say that it does not hold out a 
better prospect for the p1.1blic also. 

COming to the question of public, 
before me many gentlemen here 
have refered to the fares and freights. 
This is a pre-election year. Mr. Patil, 
toeing an election expert, did not want 
to irritate the already indignant pub-
lic of India just a few months before 
the elections. Therefore, he has not 
asked for any fare increase. But I 
must say that it has been the feature 
l:>f the Railway budget, at least for the 
last few years, that either the fare is 
increased or the freight is increased or 
both or them are increased (Inter-
ruptions). Therefore, it i• not good 
for Mr. Patil, the Railway Minister, to 
take credit in the fact that he has re-
duced the tare for a certain section 1:>f 
the public. 

Sbri V. B. Gandhi (Bombay Central 
South): Do you want the fare to be 
increased? 

Dr. Ranen Sen: I do not want the 
fare to be increased. What I want Is 
that the Rallwav Minister •hould J!O 
into the fare structure. Durln1 the 

<Gen. Dis.) 
last twenty years, the Third Class pas-
senger fare in India have increased 
by 3.00 per cent. Simply saying that 
there is spiralling of prices 
and all that and always takini 
the same line of argument will 
not reduce the spiral or will not re-
duce the price riae. What hu 
happened this time? He has imposed 
a 3 per <:ent aurchqe on cert,a.LD 
goods. One hon. gentleman ha! just 
now said that 1alt tu is associated 
with our national movement. The hon. 
Railway Min!Jlter has thought It flt 
to impose tax on salt even. He has 
spoken about the risin& price of fuel. 
Why should not rise In the price of 
fuel take place? The coal and coke 
are being surcharged now. On one 
side Government will 110 on putting 
some sort of tu OR these c'Ommodltiel 
and then the employers will go on 
rising the prices on the other side. 
But Government do not have any 
price-freezing policy, n'ot to speak of 
price reduction policy, It goes on 
rising and rising; with each and every 
Railway Budget and General Budget, 
the prices suddenly shoot up. He has 
said that the price should not rise. 
One cannot argue that way. This bas 
been our sad experience in this coun-
try that, whenever a little tax, a 
minutest tax is imposed on certain 
consumer goods, imml>diately this 
spiral goes on. This is because 
G<:ivernment has no machinery to con-
trol or check or reduce it. Govern-
ment do not want to hit at the pro-
fiteers who take advantage of the si-
tuation and increase the prices. There-
fore, it goes on. So, merely coming 
here and making a statement that the 
prices should not increase does not 
satisfy anybody. Already, after the 
railway budget was presented in thie 
House. the prices in Calcutta, BomDB1' 
and Madras have started rmng. I am 
.aying this because I have made a 
study of this. The Federation of 
Indian Chambers Of Commerce and 
Industry, the representatives of the big 
business immediately afterwards said 
that the Drices were likely to rise. 
They take the simplest pretext to at-
tack the ctmsumero and the public. 
Therefore, I have said that this budget 
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does not hold out any better prospects 
for the public. 

Now, I come to the question of 1elt-
1utftciency in the railways. It is true 
that the railways have shown ~me 
_Improvement in regard to wagons, and 
coaches etc., but at the same time I 
ahal! also have to point out certain 
deficiencies which are of a very seri-
ous nature. Shri S. K. PatiJ has said 
that we are attaining self-suftlclency 
in wagons., roaches and mechanical 
1jgna!Hng equipment. That is well 
and good. But what i~ It that we are 
achieving? Do. gl! the railway work-
1hopo have the ·competence and do 
they manufacture wagons? No. The 
manufact,ure is gi".en to the private 
sector. The c'oaches are partly pro-
duced in the railway workshopa and 
part!y also in the private workshops. 
Why ihould they be given to the pri-
va_te entrepreneurs? Why should the 
railways themselves not undertake the 
manufacture Of these wagons and 
roaches and other components and 
spare parts, in tact, what is Jacking in 
the railways? Instead of going . into 
this matter, the! hon. )(Jnister 'has 
simply said that we are self-sufficient 
as if the railways are procit;cing all 
that they need in the matter of wagons, 
coaches etc. 

Then, I come to the question of 
dieselisati'on and electritlcation. It is 
good that the Indian railway9 have 
laid the foundation of diesellsation 
and electrification. But one wishes to 
know the percentage of the comp'o-
nents t,hat we are yet importin1 from 
abroad for the Chittaranian locomo-
tive workshop and the Varanasi work-
sh'Op. l would like to know how much 
of the components ia being produced 
In those workshops and how much i• 
being imported. That Is a very im-
portant thing. This morning, the hon. 
Prime Minister was speaking of self-
aufficiency. Naturally, the c'ountry as 
a whole, irrespective of political afft-
liatlollJI, evArybody iJl thia country, 
wants self-sufficiency. But what about 
the ra.ilwayaT What is the prOIP"&mme 

that they have undertaken for setf-
•ufficiency? 

Shri Shlnkr& (Marmagoa): Their 
slogan is self-reliance. 

Dr. Ranen Sen: Self-sufliriency i& 
self-reliance .. 

Shrl Shlnkre: Not always. 

Dr. Ba.lien Sen: Some programme-
for achieving self-sufficiency should. 
have been there in the railway budget 
to indicate at what rate we are going 
forward towards this goal of self-
sufficiency in regard to production and 
other things. That is also relevant, 
because we mw;t know how n1uch we 
are importing of. components an<I 
spare parts from abroad. If we go on 
importing the comp·onents and spare 
parts from abroad, then I am afraid 
we may have the same experience as 
we liad before during the Inda-Pakis-
tan war; it had been our experience 
then that certain countries, the impe-
rialist countries, particular!y the USA 
whose great admirer our Railway 
Minister is, wantec.1 to hold India L·o 
ransom; and they are still trying to do 
it. ·Therefore, this question of imports 
of machinery, components and spare 
parts is a very important thing. I draw 
the attenti'on of the Railway Minis:er 
to this important fact because mere1y 
snying that we have become self-
sufficient or we are trying to rely on 
ourselves etc. will not satisfy anybody; 
We want to know how much is being 
produced, and what percentage is still 
to be imported, and what programme 
we have taken on hand to make the 
railways in India self-sutftcient, and 
what seH-reliance movement is taking 
place on the Indian railways. 

91\'W:r'!.~(~J 
~ ~ 'li"l''fRe oR'TT I 

Dr. ltanen Sen: Then, I come to 
the question of the employment oP-
portunities on the railways. It Is a 
known tact that during the last few-
years the Indian rallwayo haYe not 
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filled up the vacancies ~hich 
they 4hould hllv'e fll~ed UQ. That 
means tli~t the Indian ra1:way 
"fOrkers h_ave l>ome a .heavy work-
load. T!;iere is no denying ot this tact. 
Today there is the risk of 8 large 
number ot railwaymen being dec1a-
red surplua. These are all automatic 
things, and the things follow logically. 
Take, tor; exalllPle, the case ot electri-
fication. An electric locomotive is 
equal to live steam locomotives, and 
a diesel l'Ocomotive is equal to two 
and a h!tlf steam locomotives. These 
are the ~tatements of the railway ex-
perts. So, while welcoming this die-
•elisatio{ and electrification, we can-
not ignore this fact that this dieseli-
sation and electrification it not proper-
ly handled ~.ill create a tremendous 
1>roblem in our country. Besides, we 
find that already automation is also 
being introduced on the railways. 
While I welcome electriflcatl'On and 
dieselisation, I cannot welcome auto-
mation; rather, I condemn this auto-
mation and its introduced on the 
Indian railways. Why should there 
be automation? Why should we try 
to copy the USA whose whole out-
look is dilTerent, whose whole back-
ground is di!Terent, and wh'Ose whole 
foundation is different. 

Slari Priya Gupta; Also, Russia. 

Dr. Ranen Sen: Also, why should 
we copy the USSR whose whole social 
structure is different and whose out-
l'Ook and whose foundation and every-
thing else Is different from ours? 
When we speak of the success of the 
Five Year Plans, that simply does not 
mean an account of how much money 
has been spent and how much has 
been the output. The success llf the 
Five Year Plans also means an ac-
count of how much labour has been 
employed in the country and h'OW 
much unemployment has been re-
duced In the country. But what do 
we find? Since the First Five Year 
Plan has started, and as the plans JO 
on, and new plans come, more and 
m'Ore unemployment grows. This has 

(Om. Dia.) 
been our sad experience. In the mid-
term appraisal and also in the 
memorandum on the Fourth Plan it 
has ·been said that the unemployment 
will •be horrible. So, I would like 
to ask whether this is the way to 
tackle unemployment? The Railway 
Ministry is the ·biggest Ministry em-
ploying the' biggest and the largest 
number 'Of people in our country. If 
vaoancies are not filled up and em-
ployment is frozen thereby, it meano 
that there is a freezing of the poten-
tial employment in the country; it 
may be that people are not being 
thrown out, but freezing Of emp!oy-
nttmt means freezing 'Of the potential 
eltqlloyment in the country. Why 
should the railways not expand? The 
dieselisation and electrification pro-
ject is a serious threat not only to 
the workers but also to the public. 
If this electrification and dieselisa-
tion goes on then those people would 
be rendered surplus.. But they can 
be usefully employed in the work-
shops ·'tor preparing components, and 
spare parts etc., more people will also 
be needed tor maintaining the tracks 
because the speed of the engines ia 
going to be increased, and the trains 
are going to run faster; so lakhs of 
poople could be employed there. So 
people can be re-employed and dep-
loyed efficiently. This should be the 
outlook. But It was missing in the 
railway budget. l'hU. is a national 
problem, a human problem. The 
railways should tackle it very seri-
ously. 

15 hrs. 

Then l. will come ro certain other 
questions. P'lrst about ;railwaymen. 
Some of our friends like Shri A P. 
Sharma mentioned •omethlng about 
the grievances of the railwaymen. I 
have nothing m'ore to add to that 
'except that I fully support Shri Shar-
ma on thl~ point. The railwaymew. 
have an enormous number Of l!):'ie-
vances. While on the one hand we 
pay compliments to our railwaymen, 
on the 'other we do not listen to their 
grievances, we d0 not want to reniiive 
those grievances. We do not sym-
pathise with them; we do not raise 



Railway MARCH 1; 1966 Budget (Genl. Dis.) 31:26 

[Dr. Ranen Sen] 
out little finger to remove their grie-
vances. So naturally there would be 
.J111strust on the part of railwaymen, 
there would also be lack ~f sympa-
thy on their part. This is not a 
questi0n of industrial labour rela-
tions. It is a bigger guesti'On affecting 
tbe wnole nation. 

In the Railway Accidents Inquiry 
•~ttee'8 Report, what have they 
said? I take it as a correct approach 
to the whole thing. They say that 

·the main factor in accidents is the 
human factor. The raiiway~en do 

:not deliberately want t·o cause these 
accidents so that the public die and 
they also die in the -bargain. That can-

. not be. If there is over work, if the 
· workers for some reason or other 
fee]: a grievance, there is a parti-
·~ular rpsychol'ogy created among them 
·which leads to lack of discipline and 
·wl:).en that happens, accidents and 
-0ther things a,Jso ·happen. 

Shri Shinkre: Lack of alertness is 
;1llso there. 

Dr. Ranen Sen: Yes. Take the 
·questi<>n of food and the situation 
created just outside the city of Cal-
cutta and Howrah. Rice is selling 
at Rs. 3 a kilo. Railwaymen do not 
have any quart~ inside the 
city. They dD 120t get rice. How 
can the workers who get so little 
Pay Rs. 3 iper kilo of rice outside the 
-city ot Calcutta and Howrah? In the 
neighbouring villages a big food 
movement is going on in West Bengal 
and the Government's only answer 
is bullets and mass arrests under 
DIR. When such is the situation, those 
workers-we know some of those 
workers living ther~are naturally 
irritated. So i:ij something bappen11, 
you cannot blame them, You should 
blame all these Minis.tries and the 
Government who are' responsible for 
lit. I therefore say that this is a 
vecy serious matter and the Rail-
way Ministcy, as the biggest employ-
ing Min;stcy, must <take this into 
collSlderation and remedy the situa-

-tion. !'. 

, . 

' 

N'ow I come to some questions 
which are of a interest to the work-
ers. Take the question of cheap 

· grain shops. This is a very impor-
tant d'Eimand of the railway worker& 
Then _tlie question of ho113ing, qtiar.., 
ters, for --the workers. This is aiso 
very important. Then comes the 
question of their ~~e-scale, their 
livmg conditions. T):le gua:rds have 
their gi:ievances. They· st~ very 
low and end up also _very low. 
The different categories of workers 
have . different grievances. The oruj 
ni.!'!thoif of dealing with these grie-
vances is to set up a wage board to 
go iilto these and make proper re-
commendations, which sh'ould be iW: 
plemenied. I sttoMJ.y supp0rt _,t1°1~· 
suggestion :for the constitution of ~ 
wage board for railwaymen ., 1 am 
also for cheap grain shops for rail-
waymen. 

Now I come to the qu~s~i<>n of 
rail.way passengers' requirements 
near about Calcutta. The position 
is like this. Last year, after repeat-
ed demands in this House, the hon. 
Minister made an announcement that 
a C'ommittee has been set up to go 
into the question of t}m construction 
of a circular railway or any other 
railway for better transport facili-
ties in Calcutta. Since then, six 
mon'.hs have passed. But as far as 
the Bengal public are concerned, as 
far as the people who reside out-
side Calcutta are concerned, people 
even :from Bihar and other places 
who get the benefit of the city of 
Calcutta, for good reaS'ons also-:-
there is no knowing what has hap-
pened to that committee, ;how far 
they have proceeded, what they 
have d(}ne and so on, whether the 
full committee has . been set UP-
because there were some vacancies; 
Shri -Patil made a reference Vo that 
in those discussions. Therefore, peo-
ple are anxious to know what has 
happened to that project and 
what has happened to the c'ommitfee. 

As regards the Calcutta suburban 
railway, as the hon, Minister comes 
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.from Bombay city he must be know-
ing that in Bombay city both on 

;the Central and Western railways 
inside the city during peak hours 
there is an electric train running 
every three minutes. In Sea1dah and 
_Howrah during peak hours, on the 
.average, every 15 minutes there is nn 
electric train running for the local 
passengers. During normal hours, for 
every 5 minutes in Bombay city, 

ihere is an electric train running. But 
:in Calcutta and Howrah and Sealdah 
.during the normal hours, on the 
average every 25 minutes there is a 
train service. As he comes from 
Bombay city, he knows the condi-
·ti'ons of Bombay. But I want him 
to understand tbe difficulties of the 
<Calcutta public. Ollcutta is the big-
:gest city in India with the largest 
:P<>Pulation. 

Shri Sona vane (Pandharpur): A 
eity of processions also. 

(Gen. Dis.) 
travel mostly by air, the lower ones 
s>ometimes by saloon, sometimes by 
air. Can we not courtail this expeb:-
diture? 

Thl!ll there are the air-conditioned 
trains. There is the Kalka Mail. Not 
~nly there, in the Delhi-Howrah 
E:tpress,-what is known as 12 
down-there are two AC compart-
ments. Who are travelling mostly 
by these? Class •officers of the 
Government including the Railways, 
travelling shorter distances. 

Last year, the Minister made the 
plea that foreign tourists were 
coming and travelling in these com-
partments. I made a check both at 
Howrah and at Delhi on four occas-
sioons to find out in the tourist season 
how many foreign tourists were tra-
velling by these. I found very !ew; 
mostly they were Indians travelling 
by these. 

Dr. Ranen Sen: A city of proces- An hon. Member: What about 
.sions also. So let not the Railway Bombay? 
Minister when he goes to Calcutta Dr. Ranen Sen: I do not have per-
iace a hostile procession. Let him sonal experience of Bombay. Can 
sympathetically consider the subur- we not curtail or take away these 
ban traffic needs of the Calcutta AC compartments? We can have 
public and do the needful. vestibule trains with good seating 

arrangement; in the mail· trains like 
Dr. M. S. Aney (Nagpur): Equal Kalka, one such compartment will 

treatment. suffice. 

Dr. Ranen Sen: Yes, equal treat-
ment, if riot better treatment. 
Railway finances are in a tight posi-
tion. Last year also I pointed out 
that the Ministry should try to cur-
iai} certain expenditure. I have been 
studying the railway budgets for the 
last four years. What is this ad-
ministrative expenditure if it is not 
top-heavy? This is not only at the 
Railway Board level but also at the 
zonal level. I know it for certain 
that not only high officers but even 
officers of the rank of assistant en-
gin'eer are asked to travel by air-I 
know of at least one instance that 
took place last year. Why this ex-
pen(jiture? Whose money is this? 
Then they have saloons and saloons, 
a lot Of them. The higher officials 

Shri Shinkre: There should be 
ACC, but increase the fare of ACC. 

Dr. Ranen Sen: When I say that 
ACC must go, must be reduced to a 
minimum, it is a matter 'of principle. 
Instead of those AC compartments, 
let third class compartments be at-
tached to the trains.. Let there be 
more janata trains. We should do 
something to ameliorate the condi-
tion of the third class passenge"t"s. 
There are Still medium size stations-
! have been to some of them only a 
few months back-where there is no 
bathing arrangement fot the travel-
lihg public. And on the wayside 
statitirts, there are just apologia of 
waiting rooms. There are no waitir.g 
rocfm~. There are one or two benctes 



3129 Railwa11 MARCH 1, 1966 Budget (Gen!. Dia.l 3130 

[Dr. Ranen Sen] 
and nothing more. This ls the con-
dition of the third class paaseniers. 
So, there is enou1h scope to improve 
it, and there 9hould be improvement. 
So, bn the one hand luxurious travel 
must be curtailed, and on the other 
hand third class amenities should be 
increased. 

Secondly, I want to emphasize 
the question that has already been 
raised, the question of surplus labour 
and the question bf self-reliance or 
self-sufficiency. The railway work-
shops should be renovated in such a 
way that alJ the spares and compo-
nents can be repaired ·there. Already 
our scientists, our experts, have ex-
pressed their opinion that we are in 
a J*Jsition to do certain thinp and 
very satisfactorily. So, the surplus 
railway workers should not be thrown 
out. There should be no declaration of 
surplus staff. They can be easily ab-
s'orbed and their services can be uti-
lised by the railways for the im-
provement Of the railways, which is 
ultimately for the ·benefit of the 
travelling public. 

Lastly, I want to put one question 
to the hon. Railway Minister. Last 
year it waa announced that from 
this year onwards alJ the ministries 
will have their own stationery. In 
the Railway Budget I find that there 
is no single item as stationery •epa-
rately but mixed with other things 
there is stationery also. So, I want 
to know whether provision tor sta-
tionery requirements has been made 
in the Railway Budget, and if so, 
why this provision has been made. 
This is a very important point, be-
cause with It is connected the em-
ployment of many other pe'Ople. So, 
I want to know this information. 

In conclusion, while appreclatini 
the performance at the railwa;y11-
I am not a blind penon, I cannot NY 
that the railways have not made any 
Improvement, they have made some 
improvement-I would 18)' there ls 
enollj(h 1cope for more Improvement, 
and that thl1 Railway Budpt bu 

not given any indicati'on of that. 
Therefore, I un sorry. to say that 
I am not able to congratulate the 
Railway Mlnlater and 1lhat I am noi 
ntilfled with the Railway Budpt. 

Iii\ f~...,..ii ~ ('1iiii~); 

~~ ~. rirf.il'or 
~ ~ ..-m ;pre ~ in'tit 
q'q'il'f ~ l111ii! f'li'it ~. "R 1li'T i{fti!-
'li'fur ~ 111Wl'l'li<"4i "l'T I ;a-;ri;T 
itm lf<fro i!:Ti:rr t f~ :tit ~ 
i!t' ;;rr m ~i! lf~ fil;in' t. nit 
~ ~ ;r(I' ti ~'3'1!fl'<Tl' ~ 
fi4;' ~ lfi!: ~lli!if>'t"T a;~ ~I 
'tri if<fFr:; '1 'lf'r 'ff!'TT ~ t. 'l'g: 
~ ~ I l !165 lf ~Jf 11': "ft 
11T'!i'l"I' gm. ;a''!f ~ ~ t,f;mr< 
... f.m .-!ITT!T lf,T q'fi:"<'l' mi-' 'l'g: 

~ ~ "''' m; f<'l1!; il' 'Wl"t'I' 
i'n:'ll~ ~ it~ m>: iiotr'f'Jl' 
~) ~ ~ ~'11'~1 

l 1:i <rti '<I.ii ~~ iw ii'~ 
lf.T fornm:: f'f;1ff 'l'lfT, <ft lfi!:T n: 
~ 3zf.r.~ t<:li"l'TH fir~ 
~. <;Jif fl!;' ('1"""'1' ~ ~ 67,181 

f~~~'l'~l'q'J"Ji'~ 
~ it ll'f~ ~ ~ ~;j 'V1<fl' ~. 
r.r., n: !ff~ 'l'lm \'!T'l: oi'ltr '!f!IT• 
{Tff ~I i!:1frl: ~ 'llTOf 6800 iii' 
1li'tr.r ~ ~ 1 ~m r~ itifr .,.~fl':'·• 'I' 
if'ffTlfT t. ~~ 'lln:"'I' ~'fl; ~·<l"l<r 
lt"'~om ir.~'1 ~r 
pru ....-« ij; fu'l:t ~ mt\'li 'l:;;r 
TimA' (~) f I ~ iii'~ 
I 3 "1W "'1f'l'T(t 4i'fll' A t I 

rir 'lfl' bl' it ;ft;f <'fq: ... ~ 

~t-~ . ..m~~. 
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~ 'il'lrffirr ~ fil; ~"" >i<m:r'l" ~~ i 
f'fc:t ~a !lfW ~~~~~ 
~ 1ft ~ ~ I i'ff'f';f !lf'lff ilQ<J ~ ~ m 'li°t '!"fml" ilTiffl" ~ I ~ ~ i 
~ ;;r) 'R"Tlf-~ i 'R"'f,'l!T'I' ~ ~ i 
~ ~ ~ 'fq ~·~ii' ~<lllif 

>ro!T ~ I 
Shrlmatl Akkamma Devi (Nilgirls): 

Mr. Deputy-Speaker Sir, I thank you 
for giving mo this ' opportunity to 
speak on the Railway Budget. In this 
year's budget the hon. Minister needs 
our congratulation because he has pre-
sented not only a surplus budget but 
he h•as given concessions to the gen-
eral travelling public; there is no in-
crease in passenger fares. There is a 
slight reduction ln season ticket charg-
es for distances beyond 20 kilometres. 
There is a slight reduction also on 
commodities of daily use like sugar, 
tea, medicines rand other consumer 
goods. I do hope that perishable com-
modities are also included in this cate-
gory and, if not, I request the hon. 
Minister to include perishable commo-
dities like vegetables and fruits under 
this category. 

I repeat and endorse the statement 
1m1de by •my hon. friends Shri A. P. 
Sharma and Dr. P. Srinivasan &lid 
other friends who stressed that the 
aurcharge of three per cent on salt 
&hould he removed. Sa 't is used by 
.all. In Tamil also we say "UppiUatha 
sorai kuppayile podu". What is food 
without salt? Salt is used by the 
rich and the poor. While the rich man 
can afford to pay this levy, the poor 
man is hard-hit by this surcharge. 
Salt mixed with water and rice, is used by the poor, the farmer, the indus-
trial worker and the Class IV em-
ployees of the railways and elsewhere; 
and because this surcharge hits the 
poor man. I request the hon. Ministe~, 
when he replies, to gnnounce that this 
811rcharge on salt Is removed; It should 
be removed. 

Then I come to some suggestions 
regarding my constituency. I come 
from Ootacamund, the queen of hill 
etatlons. All hill stations in the coun-
'2582(ai)LS~. 

(Gen. Dis.) 
try including this queen of hill ete-
tions, are linked up by metre ga,..e 
lines. The trains running on these 
metre gauge lines, from the foot of 
the hills, take hours to reach the desti-
nation causing inconvenience to pas-
sengers. Not only have the hill sta-
tions become places of importance to 
our own t~urists but also they have 
attracted foreign tourists as well. For 
example, the Blue Mountain Express, 
now called the Nilgiri Express, rea-
ches Mettupalayam at about 9 O'clock 
in the morning; it reaches Coonoor, 
just a distance of 20 miles, only in 
the afternoon. The passengers do nOll 
get food in time; they do not have the 
necessary sanitary arrangements. 
Therefore the people, the tourists and 
the travehing public prefer to eo by 
road rather th.an by train. By this, 
there Is loss of income to the railway 
and also there is inconvenience to the 
passengers. Therefore, my sugges-
tion is, Just as we have the rail-car 
service from Kalka, at the food of the 
hills, to Simla, a similar rail-car ser-
vice may be Introduced from Mettu-
palayam, at the food of the hills, to 
Ootacamuncf, the queen of hill stations. 
While going through the pamphlet, I 
was very happy to see this feature 
of rail-car service on some metre 
gauge Jines. We have our own coach-
m.aking factories. At Perambur, we 
have the Coach Factory, where we 
are making our own. coaches. We are 
also making our own locomotives. So, 
where is the difficulty In makine these 
rail-cars so that the people may be 
benefited The rail-car service will 
not only save time but it will brinl 
income to the railway. When there la 
the possibility of making these rail-
cars in our own country, with import-
ed components, I request our boll 
Minister to consider this suggestion. I 
have already taken up this matter at 
the Consultative Committee meetine, 
and once again I request the ban. 
Minister to see that the requirement 
of hill stations, along with other placee 
of importance such as historical and 
religious places should be fully con-
sidered and that the suggestion should. 
be fully Implemented without delay. 
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[Shrimaii Altkamma Devi] 
lll!y next point is with regard to De 

luxe and the Southern Expreas trains. 
When we speak of passenger ameni-
ties, we must also see to the weUare 
side ot our workers, especially the 
Class III and Class IV employees. The 
De luxe from Madras to Delhi runs 
on two days in a week and from Delhi 
to Madras on two days in a week. On 
the remaining days, the Southern Ex-
press trains run. We have the workers 
there-the Class IV and Class III em-
ployees. They come to Delhi. If the 
train leaves Madras on Friday, it rea-
ches Delhi on Sunday, and by the 
time it leaves Deihl, it takes another 
two days. Where are the workers to 
atay in Delhi, when there is no ac-
commodation for them? Madras is 
their headquarters n0 doubt, where 
they have got housing facilities. But 
when they come to Delhi, where they 
have to stay for a couple of days. 
where are they to stay. Delhi is a 
place which, during winter, is too 
cold We the well-to-do people, pro-
tect. ours~lves with blankets, sweaters 
and so many other woollen garments. 
But what about the Class IV emplo-
yees who hRve no nrcommodation? In 
the dining-car, there is a small place 
where all of them get huddled toge-
ther in that corner. When they come 
to the retiring rooms, they are not 
allowed to stay there. So, my request 
is we must think of our workers be-
fdre we think of passenger aml!nities. 
Let us look after them and they will 
in turn look after the passengers. 
Therefore, when the;v are in Delhi, 
YoU must have hostels for their stay. 
Or , nc or two rooms may be pro-
vided for them. There are so many of 
these workers without accommodation; 
they come from a hot plnee and when 
th,~v come to DP1hi. or 1,i ... e versa, 
they are put to great ditttcultier 
Therefore, I rt'Quest the hon. Minister, 
who is always a practical man and 
who understands the difficulties of the 
common man, to see that these poor 
people, the Class IV and Class Ill em-
ployees, are provided with proper ac-
commodation when they eome to 
:O.lhi. 

Then, I would aay a few word& 
about the catering arrangements in 
the Southern Express and the De 
Luxe trains. The food trays are 
brought and just pushed inside at the 
entrance of the bogie. In each bogie 
there are two bathrooms on either side 
and then there is the entrance. I do 
not blame the servers. They have no 
place to place the trays. The passen-
gers also do not allow them to keep 
the trays either in the first A compart-
ment or in the last F compartment. 
They simply bring the trays and push 
them at the entrance of the bathroom 
and at the entrance of the bogie. My 
suggestion is that, from a hygienic 
point of view and also as a welfare 
nmenity to the passengers, hereafter, 
a separate place or just a smal] com-
partment, or say, a shelf or a cupboard 
be constructed specially for this pur-
pose. The trays or wh:::itever be the C'On-
t1incrs in which food is being brought 
and served to the passengers, may be 
kept there so that it will be clean; the 
bathrooms will be away from them, 
and then the travelling public will be 
very happy. This point must be kept 
in view from the hygienic point of 
view. 

Then, in these bathrooms the water 
always stops. I had travelled many a 
ttme m the third-class compartments. 
1 have travelled in the sleeper com-
partments to see the difficulties of the 
ordinary man. While the first-class 
compartments are swept at every 
junction, the third-class sleeper rom-
p1rtments, at lhe most, are cleaned 
once or twice during the entire jour-
ney. They ar., not at all looked after; 
the whole compartment is full of rub-
bish. 

There is no water in the bath roo11L 
Why this difference? In fact, third 
class compartments should be looked 
after more than first class compart-
ments. I would request the Minister 
to Bee that proper attention Is givt'n 
to third clasa compartment&. 
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Madras Central Station is the head-
quarters of the Southern Railway, In 
the reservation counter for third class, 
the queue goes on increasing. More 
eounters are opened, but the space in-
1lde is not sufficient. The ticket books 
are dumped in a corner and there Is 
not enough stal! also. So, the Minister 
1hould see that sufficient accommoda-
tion is provided and the stal! also is 
increased, When the staff are looked 
after better, they in turn will look 
after the public better. 

Regarding the trains in the hill 
areas, we have got the engineering 
staff and other class IV employees. 
Ooty is a cold place; it is like Delhi 
during winter. There is provision for 
them to get warm clothes. Measure-
ments have been taken and the clothes 
have been stitched also, but there is 
~ome lacuna in distributing them. I 
have already repeated this request in 
the consultative conunittee meetings. 
What Is the use a! giving the woollen 
clothes after the winter season is 
over? You must give them these 
things in time and satisfy the poor 
people. 

Since there are many more hon. 
members who want to speak, I will 
just conclude by giving my full sup-
port to the demands of the Railway 
Ministry, with my humble request 
to the minister to see that my 
humble su!lgestions are implemented. 

Shri U, M. Trivedi (Mand3aur); Sir, 
I du not know whether I will be able 
to pay the s:imc compliments which 
my predecessor has paid to the Rail-
way Minister. It is really creditable 
that the number of deaths that took 
place in railway accidents has gone 
down,. We have not killed as many 
as we did in 1963. But there have 
been accidents. Very recently a most 
unfortunate accident took place in res-
pect of the Gujarat Mail. Why these 
accidents on interlocked lines take 
place will ev!'T remain a mystery and 
not possible of solution, because one 
defect which persists in the railway 
administration is that the Class Ill 
ofllcers are generally funky and do 
not tell the truth. To avoid certain 

(Gm. Dia.) 
difficulties, wrong bookings o1 time 
take place with the net result that It 
becomes very difficult to arrive at a 
proper analysis of the case. I do not 
know how we will be able to enthuse 
the idea of telling the truth in our 
class III officel'8. 

This evil results from the attitude 
of Clasg. I officers at the divisional 
levels of eerving charge sheets on poor 
class III employees on the slightest 
pretexts. They are kept 'always on 
tenter-hooks and they are more or leu 
nervous when they are working. 
Talking to the station masters and 
ASMs, I have noticed that whenever 
there is a crossing, the station master 
or ASM, whosoever is the operatinf 
man, is always very nervous and he 
gets peace of mind only when the 
train crossing is over. In these days 
of mechanical arrangements and inter-
locking practically all over India, why 
should there be any difficulty for the 
man to attend to a crossing? On the 
slightest mistake he makes, in comes 
a ca 11 tor explanation, then earn es the 
notice imposing penalty and so on. 
Thr man is reduced in rank and re-
fused increment. Increments are stop· 
ped on the slightest pretexts. Recently 
on the Western Railway, I added up 
the 11.gures and found that in 783 cases 
during this one year, punishments re-
ducing ranks have been inflicted on 
poor commercial clerks and ASMs. Why 
such a heavy punishment? It seems 
in the railways there are departments 
run only for framing charge sheet!!. 
Why should there not be an end to 
these things? Why l• it that th,. con-
trolling authority is not prepared to 
meet half way the class III officer, 
tackle him with love and affection and 
make him work in a proper manner? 
Recently I went to Kotah where l 
was shown nearly 300 files containing 
orders for departmmtal enqumes. 
Why is there such a huge Joss of time 
because of this? They will not get 
satisfaction unleSs there Is a depart-
mental enquiry and serving of char-
ge sheets day In and day out. The offi-
cer will not go home without charge-
sheeting somebody or ordering de-
partmental enquiry against somebody. 
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[Shri U. M. Trivedi] 
This attitude of officers at the divi-
aional level must change. 

I find that we have a system deve-
loped in our country where there ls 
aome sort of monopoly, as if we are 
afraid to have freedom to work, free-
dom to cooperate, freedom to tender 
advice and receive advice. I cannot 
understand why in the Indian rail-
was system, only two unions are re-
cognised, If in the whole administra-
tion of the Government of India, in-
cluding the P. & T. category-wise 
unions are being recognised all over, 
I fail to understand the monopoly 
being given to the communist party 
and the congress party to handle the 
labour in the railways. Why is it that 
nobody else is allowed to step in? Mr. 
Alvares knows better than I do. Only 
two unions are there; not a third. 
Mr. Alvares may change shape and 
call himself PSP. 

Shri Alvares: I have not changed 
ahape yet. 

Shrt U. M. Trivedi: No, Sir, you 
have changed colour only. But the 
difftculty still remains that there is 
only recognition of two units. Very 
recently I had occasion to go through 
a particular Ille in the railway ad-
ministration and I was surprised to 
:llnd that whereas uniforms were con-
sidered necessary to be supplied to 
the various categories of commercial 
derks, only commercial clerks in a 
particular unit of a particular zone 
are being supplied with uniforms and 
those in the same category but belong-
ing to other zones are not being SUP-
plied with uniforms. When the discus-
aion between the Railway Administra-
tion and the union took place, the 
union very readily agreed that those 

.,ommercial clerks need not be supplied 
with uniforms. What type of repre-
sentation did these poor clerks have 
in that union, that the union readily 
a.greed that they need not b<> supplied 
with uniforms. I, therefore, say that 
it is very essential that the Adminis-
tration should change Its outlook and 
see that this caucus which has grown, 
thia giant which has grown to this 

extent that it has paralysed the work-
ing of the whole machinery, it must 
not be allowed to have its hold as it 
has got now. The Government must 
also come to this decision that the 
Government must be able to negotiate 
with all those who represent the va-
rious distinctly different catei:ories of 
people and whose difficulties are of a 
different type, different from those of 
the general employees. These things 
must be taken into consideration, and 
the rules that are obtaining all over 
India, particularly in the sister Post 
and Telegraphs Department, must be 
brought into force and these other 
bodies must also be given recognition. 

Shri Prlya Gapt&: There are 731 
categories in the Railways. 

Shrl U. M. Trivedi: Quite right. Do 
not worry about that. That will not 
create. any trouble. 

One thing that has pained me ia 
this. At the time when the law was 
made and when the Payment of Wag..-
Act was put through last year, an 
amendment was made to this P117-
ment of Wages Act I do not see the 
propriety C1f it. It has specificall)-
meant for the railway employees. U 
a railway employee for some reason 
or other makes a mistake and gets a 
forged note or somebody passes on 
a mutilated note, he is penalised for 
that. He is not an expert cashier. He 
is not an expert treasurer. He has no 
method of detecting whether it is a 
good note or a bad note. He has no 
method of detecting whether the 
bank will say that a note is mutilated 
or not and will not receive it. Why ii 
it that on his shoulders the responsi-
bility of reimbursing the Railways 11 
cast? Why is it that if there is some 
wharfage to be recovered the 
provision is that it will be recovered 
from the poor railway employee' 
Why is it provided that if there I• 
some demurrage to be recovered it will 
be recovered tram this poor railw117 
employee for having not 'bc!!n able 
to collect It? Why is It that if he 
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writes out an excess fare ticket and 
he recovers something less than what 
ought to have been charged the poor 
man is told that It will be recovered 
from him? Why is this question of 
reimbursement cast on the poor em-
ployee who hardly gets Rs. 150 a 
month? For one wrong note, for one 
forged note, the poor man is made to 
paTt with Rs. 100. How will he main-
tain himself and his family? On lhe 
top of it. the Divisional Officers al-
ways say that his increment is also 
stopped for the future. I had very 
recently occasion to come across a 
case in the Jaipur Division where the 
increment of a man has been stop-
ped for ten years. For ten years he 
will not .get any increment. Another 
fellow's Increment was stopped lfor 14 
years and a third man's increment 
was stopped for 18 years. What is it? 
You are growing fat at the cost of the 
poor class III employees of the Com-
mercial Branch, particularly the Assis-
tant Station Masters of way-side sta-
tions, the commercial clerks, the goods 
clerks and so on and so forth. 

15.55 hn. 

[SHRIMATI RENvKA RAY in the Chair] 

This kind of attitude on the part 
of the Government must stop. The 
Railway Minister I know, is a very 
efficient man. I would appeal to all 
the three of them to work together. I 
would appeal to their good sense to 
look into this Bild see that 1he poor 
employees are not so crushed and kept 
always on tenter-hooks and they re-
main nervous for all time during their 
work. 

I1 I have said something which is 
not felt palatable to some of my fri-
ends. I am not afraid of It. I will now 
pass on to the question of passenger 
amenities provided by our railways. 
Under the convention, Rs. 3 crores 
were fOTmerly provided for passenger 
amenities. Now Rs. 4 crores is being 
provided. What for? There are Ver/ 
intelligent railway offtcers who will 

\\Jen iJ·..1.J 
put down even their amenities under 
the passenger amenities. 

An Bon. Member: They are also 
passengers. 

Shri U. M. Trivedi: I remember, at 
one place they wanted a g<>Od latrine 
in their own officers' house. That was 
put down under the passenger ameni-
ties. It was shown to us in the meet-
ing. When We pointed out that it 
does not come under the passenger 
amenities, they said that it was includ-
ed under passenger amenities by mis-
take. This kind of mistake must have 
crept in at other places also. Every-
body is not sufficiently alert to point 
out whether a particular item come!t 
under this head or that head. 

Then, just to fill the pockets of th& 
contractors, well built latrines, latri-
nes built in the time of the British 
with nic1> stones all along from Hatu-
ndi station to Khandwa, over a dis-
tance of 390 miles, were all pulled 
down and new latrines have been 
built out of the passenger amenities. 
What for has this been done? It is just 
to fill the pockets of the contractors 
and to say that they have utilised the 
money. I say, it is a waste, a crimi-
nal waste of money. 

The same thing applies to carriages. 
The Railway Administration is trying 
its level best to provide good and suffi-
cient accommodation in the carriages 
for the passengers. The Railway Ad-
ministration wants to provide more 
comfort for the passengers. But the 
officers w'ho are lethargic never move 
out of their air-conditioned rooms 
and have a look at the carriages whe-
ther they are built properly or not. 
Very recently I was travelling with 
an engineer, a Class I officer. When I 
brought this matter to his notice, he 
said that they check everything be-
fore it is put into use. That sort of 
reply is very usual with these officers 
and therefore I took him with me to 
a compartment in the train. I askPd 
him to see the bolting arrangem<?11t In 
the latrine. He found that thP. bolt 
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[Shri U. M. Trivedi] 
w,rn:d not fit in. He triEd his best but 
it did not work. How was this car-
riage passed for use when there was 
this defect? How will a lady be able 
to use this latrine for answering her 
calls of nature? This was the posi-
tion not in one place but in two or 
three places it was so. I could show 
.him such things in that very same 
compartment. There are some good 
officers, I do not want to run them 
down in a general way. There are 
some very good and efficient officers. 
But the general tendency among these 
o!tlcers is to sit in their offices and 
travel in saloons. Why should they 
not travel by ordinary trains with or-
dinary passengers, .get in touch with 
the travelling public, develop contact 
with them, hear their grievances and 
remedy their grievances on the spot. 
I fail to understand this attitude of 
bossism in the minds of the officers 
who travel in saloons. 

18 hrs. 

There is one thing which has a;wliys 
been lying dormJnt in my mind but 
which at times becomes very patent. 
I cannot relish the idea of the speed 
of our trains remaining stationary 
where it is. I also cannot understand 
why some trains are made to stand 
with their engines in steam for hours 
togdher. I do not know how to cal-
culate this loss. More than 120 cro-
res d! passengers travel in India. If a 
train goes slowly and loses one hour, 
what a huge Joss is it t 0 the nation? If 
two hours are saved it will mean a 
great saving of national wealth. If 
three hours are saved the saving will 
be more. My hon. friend, Shri Patil, 
generally travels by air from here 
and reaches Bombay in I hour 50 
minutes. Why does he want us to be 
dragged in 24 hours to Bombay? I do 
not know. 

It is high time that the speed of 
trains Is brought to the high level 
existing in other countries. In 1938 
when I was a student in England I 
found the famous Flying Scot running 

at a spe.,j. of 126 miles per hour. That 
was in 1938. Why is it that in the year 
of grace 1966 our trains are not goin& 
beyond 55 miles per hour? Much wu 
made of our de.:ision to increase the 
speed of Taj Express to 65 miles u 
if it was a big achievement. The other 
day the Chairman of the Railwa7 
Board told me that they are going to 
increase the speed of the Frontier 
Mail. To what extent? I 05 kilo-
meters per hour. How will it help? 
With a track of 5!' the strongost possi-
b e track, on the widest possible gauge 
we are going to run trains only at thia 
speed when on the standard gauge llf 
4i' the British trains are running at a 
much higher speed. Japan, which has 
developed railways later thon us, baa 
trains which are much faster than 
ours. How Jong are we going to ait 
tight over this? 

Coming to time-tables, as soon as a 
new time-table is brought into fore<>, 
a copy will be supplied to us and 
there will be a notice that any sug-
gestions from the Mcmbors of Parlia-
ment about the timings will be wel· 
come. What is this 11welcome 11 business? 
We send our suggestions, we discuss 
our suggestions with the railways but 
nobody pays any attention to our 
suggestions. The clerks sitting in the 
Time-table Branch of the General 
Manager's office p~ys no attention 
whatsoever to the suggestions that are 
made by us. The timings remain 
where ·they are. The person who for-
mulated the time-table for the Indian 
railways the first time must have 
been a great giant in Intelligence. 
Now nobody wants to apply his mind to 
see whether that old time-table must 
be changed or not. If you call upon 
the Members of Parliament to make 
suggestions and if they make sugges-
tions giving cogent reasons why do 
you not accept them? If there are 
any defects in those suggestions, wh7 
do you not say so? Time and again 
I have gone to the railways In thla 
connection. More than ten times I 
have taken the trouble of meetini? 
the General Manafer of the Western 
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Railways and spending at least half 
an hour to one hour with I.he Chief 
()pa'ating Superintendent. But it has 
all come to nothing. Sometimes those 
auggestions are accepted but, aialn, 
they are nullified. 

For instance, very recently I made 
a suggestion. All there were opera-
tional difficulties in the Ajmer station 
in running two different trains, I sug-
gested why not run 73 UP and 74 Down 
as 19 UP and 20 down with the same 
rake as that will pre·,ent the opera-
tional difficulty of using two p!at-
forms. The COPS was very much 
pleased with this suggestion and it 
was worked out. I do not know what 
happened afterwards. Perhaps the 
clerk in charge did not like the idea. 
Probably, that might have brought 
about some sort of economy and, con-
sequently, deprived somebody of his 
employment. Therefore, they said 
"No". 

Only yesterday I wrote a letter to 
my friend, Shri Patil about providing 
eonductors on trains like 3 UP and 4 
Down on the metre-gauge section. It 
has hardly one bogie and half a dozen 
first class passengers. One gentleman, 
one big gun was travelling by that 
train. He did not probably understand 
the difference between attendant and 
a conductor. He asked: where is the 
eond uctor? The answer was: there is 
no conductor. He '.was annoyed. He 
said: "What? No conductor? Bring 
the complaint book". Ho wrote a Jet-
ter. I do not know what magic he 
had, within one month of his writing 
that Jetter, the system of conductors 
was introduced on that train. I have 
asked the Railway Minister to exa-
mine this question. It will bring 
about an expenditure of Rs. 40,000 to 
50,000 if not more per month on a 
train which does not require conduc-
tors. If you are to have conductors 
on t'1is train, then you should have 
It on at least another 400 trains of the 
same type. 

Mr. Cbalnnan: His time II up. Be 
•hould eonclude now. 

8hrl U. II. TriYedl: I am the leader 
of a party and I would be taking 34 
minutes. I had a talk about \his with 
the Chair. 

I do not grudge the provision al. 
employment for these conductors. But, 
at the same time, I do not want waste 
of Government money, public mono. 
Economy and employment must go 
side by side. I do not want to stand ill 
the way of employment. Give them 
employment by all means. But for 
providing them employment It Is not 
necessary to pull down this buildinll 
and then re-build it. Merely because 
somebody has suggested the appoint-
ment of conductors and that person 
happens to be a big .gun you shou!d 
not accept it. The question of economy 
must also be kept in view. 

Then I have seen another tendency 
fast growing in the country. The teh-
sildars or mamlatdars sitting in their 
offices send out orders to the bookir.f 
clerk or the station master, whoever 
is thCTe that such and such co.nmodl-
ties cannot be booked. The poor sta-
tion master gets frightened of the DIR 
If there is the DIR, let the hon. Mi-
nister, Shri Patil, be put b.,!ii1'd th• 
bars. Why should the station master 
be worried about it? He must carry 
out the instructions which hG rcceivu 
from his own department. It a parti-
cular commodity is not to be booked, 
it is the railway administration wi:ich 
has to tell him so because it I! r<s-
ponsible. If thrre is anythi~J wrong 
in the instructions, it is the railway 
administration which is responsible 
and not the poor station m~ster. But 
generally what happens is that the 
poor station master is frightened be-
yond his wits when such in>ln:ction• 
are received from tehsildars or mr.m· 
latdars. Very recently the booking of 
commodities worth Rs. 80,000 was re-
fused at the Lunavada station because 
the mamlatdar had issued an lnstmc-
tion that gram cannot be booked. The 
poor station master got scar~d n :id he 
wes not prepared to book It. But the 
same gram was booked by tl:~ prh·ata 
road transport and carried to GodhrL 
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[Shri U. M. Trivedi] 
U it could not be booked from 
Lunaveda how could it be booked 
from Godhra? 

Shrl Tyagt (Dehredun): How does 
the hon. Member know all the~e de-
tails? 

Sbri U. M. Trivedi: Because I tra-
vel and I keep my eyes open. It was 
a very annoying thing. What ha• been 
the result of this? People wanted that 
the Godhra Lunavada section should 
grow. But because of these re•tric-
tions transport has come down. Th-"e-
fore, a sugestion has been m•ootPd at 
the level of the Western Railways--
probably it is now with the Chairman 
of the Railway Board-that the 
Godhra Lunavada section might be 
closed. Why should it be closed? 

Sbrl Tyagl: Madam, this train is 
getting late. 

Sbri U. M. Trivedi: The whole dilll-
culty about our railway working sys-
tem is that it is such a huge depart-
ment that anything which is put down 
on paper, any explanation which is 
called for, never reaches the Chair-
man of the Railway Board. I will 
therefore suggest that the Inspection of 
the fer-flung stations of the railways 
must be carried out in cognito. Now 
It is known in advance that a General 
Manager is visiting a particular sta-
tion and there is white-washing, polish 
ing and all that sort of thing. He does 
not get a correct impression of the 
real position obtaining in th~ sta-
tions. After his visit, there is nobody 
to look into tho<e things like whether 
there are flies sitting on the fruits 
which are being sold, wheth~r 'here 
are more stalls where one stall should 
be there and so on. Now the stalls 
are multiplying like anything. There 
ls not sufficient space even for walk-
ing at the Ajmer station at the isle:icl 
pJ.atf'orm. What is the idea of having 
so many vendors shouting at the cost 
of the poor passenger and not allowing 
him to walk. 'rliere must be a limit to 
lt. 

Now I come to the question of 
oorrupticm. I was reading a very nice 

book on this topic about Charlie Baker. 
There was a Commissioner of Police 
who was most rotten. The whole ad-
mlnistr&tion in New York in 1912 was 
so bad that it was simply impossible 
to root out the evil. The police officers 
themselves helped and protected the 
smugglers. Then, one day, one dis-
trict attorney took it into his head to 
cur.e this evil. Right or wrong, he 
lns1Sted upon it and he oucceeded by 
getting the Commissioner of !Police 
hanged. This is the book which I 
was reading. I will recommend it to 
our Minister. Thu corruption of 
yours is not at a smaller level; it ls 
at the bigger level also. ff you find 
it at the bigger level where it exists, 
do not show any mercy whatsoever; 
never show any mercy. I find that 
at stations for every wagon-of 
course, now the rate has come down 
-that is being booked, per wagon 
Rs. 400, 300 or 200 were being taken 
when there was difficulty fn getting 
wagons. And who was sharing in 
this? Not only the station master 
but everybody was sharing in it. 
This system of graft should go. 

I wil1 say something about the 
catering department and, I think, I 
will have done my duty. I wanted to 
speak something about the Deprecia-
tion Reserve Fund but the Deprecia-
tion Reserve Fund is now well built 
up and I should say .that we should 
continue to progress Tn that direction 
as also in the direction of the 
Development Fund. 

The operating staff and operating 
fuel are ·two heads under which 
demands have been made. have 
always failed to understand thill 
differentiation of the various cate-
gories of railway employees into 
essential and non-essential. If you 
have got an employee who is non-
essential, ·turn him out. Do not keep 
keep non-essential people; but if he 
is essential, keep him. Do not say 
that one is non-essential and another 
Is essential. Every railway cmproyee 
is as essential as any other and the 
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distinction between non-essential and 
essential must go. 

I know many of these railway 
manuals. I have studied them. It is 
a hab>t with me. I have grown like 
this. I was searching high and low 
and I found that there is a small red 
book issued by the engineering 
branch, that notorious branch which 
spends money and also thre~tcns to 
gtrike. It is that branch which has 
mlide the rule th·at it is essential and 
everybody else is non-essential. The 
poor commercial clerks-the booking 
clerk, the luggage clerk, the parcel 
clerk and all sorts of clerks-who 
have, to discharge ·their duty, to re-
main on duty at night, who have to 
go to their houses at night, who have 
to walk nearly two miles or !our 
miles to go ·to the town-these are 
the people who are classified as non-
e1Sential and the mate is classified as 
essential, the timekeeper is classified 
as essential. the sub-overseer sahib 
bl also es!rential, the PWI 'ahib is also 
essential. Everybody there is essen-
tial and the others are all non-
essential . This categorisation of the 
staff of the Railways into non-essen-
tial and essential must go. 

The Railway Budget is a huge thing 
and it is very difficult to criticize the 
whole of it. It is very difficult to 
read even the whole of it. It is just 
as big as ·the Government of India's 
budget. But one thing which strikes 
me is that whenever suggestions for 
railway surveys are made, I would 
request the hon. Minister to see for 
himself and study also the map of 
India to find out without looking at 
the topography whether or not that 
which is suggested is feasible and, 
at the same time, fln·d out for himself 
with all the knowledge at his com-
mand with the geography and the 
political history or lhe country behind 
It, whether it will pay or it will not 
pny. It Is no use satisfyin.ir the 
whims of the people; !><>cause they 
want a track somewhere, th~refore a 
tra ·k must be built there. 

I remember an occasion in 1952-53 
when the doubling of the Godhra-

Ratlam section was taking place. I 
pointed out with map and every!hina 
that instead of doubling the track in 
an area where there is absolutely no 
traffic worth the name, why not lay 
a new line right from Godhra passing 
through Banswara, Partabgarh and 
N eemucq right up to the north of 
Kota avoiding the Chambal River 
which would have saved 83 miles of 
the total distance which we required 
for travelling from Bombay to Delhi. 

q)~,.... .... 1'11' (~•ml): 
« '1T'l'R ~TG117, ~ !llT'l' iffT <q-<mrr 
~ ~ 1 ~ ~ if; ;fcrr ~"ron:H 
~~ii°~t<T~~ I .. 

Mr. Cbalrma.n: The bell is being 
rung. Now there is quorum. The 
hon. Member may continue his 
speech. 

Shri U. M. Trivedi: While con-
cluding my speech. I may say that we 
have got a very good catering service 
so far as the Western Railway .is con-
cerned but ·this time I was surprised-
it was a shock to me-that the flour 
which is being supplied now at 
Bambay is not ftt for human consum-
ption and not flt even for animal 
consumption. I will therefore request 
that the atto 'hat is being supplied 
from Bombay must be stopped and atUI 
must be allowed to be purchased from 
Delhi so that we may be able to take 
our meals. This wooden attitude of 
the administration of always adhering 
to the thing that if the train is to 
start from Bombay it must be sup-
plied from Bombay is rather most ri-
diculous. I should suggest that pro-
per attention must be paid to catering 
and the Western Railway which ha• 
earned a good name in catering should 
not spoil its name just for the sake of 
a few annas here or th'ere being in-
curred. 

With these remarks I conclude 
think that the progress that has been 
made by our railways will continue 
hereafter also. 

q) ~o ;n'o fa'.rd (""tl) 
~~.ff~~·~ 
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~ Q'li ~ ~ lift lITTf a. 
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l:ll 'If[ • f'li" ~" ~fiif~~ 
m: ~r ~ imr '1i't ~ f"F f;;rffi 
~~r~~o-1'Fi'l"lli"T1f~1 
«1fl'lfu ire;~. ft ~ ~ m i 
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complaint noted, inconvenience caused 
greatly regretted and inquiry is bein& 
made. 

\ifif;'l' ifll'T ~r ~. lfll'T orm Qt, 
qe; 'Rl'I if@' 1 lt '11iRrfm itr <f'l'~· 
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lllT'if llli' ij"'q'f W'f ~ t I 'l'f1hr 
'"tlf~~~m"-tt~ 
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"3'.ffir 'lifllir "f~r'Nf<T 'll'r f~;ff ii> 
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~~ if ll!" fl!;m, 'fiIT 'It.~ 
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qj ~ 'Wl'if nm : ff •'l'ff'!IT 

~i ~ I "f~ it 'l'"T-~fu ~ t I 

Mr. Chairman: The bell i• being 
rung .... now there ls quorum. The 
hon. Member may continue his speech. 
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(t~tt I 

18.35 hrs. 

STATEMENT RE. COMMITTEE TO 
REVIEW WORKING OF ADVO-

CATES ACT 

Mr. Chairman: The Minister at 
St:ate in the Ministry o'f Law, Shri 
C. R. P1>ttabhi Raman wants to make 
a statement. Shri C. R. Patta.bbl 
Raman. 

The Minister of State In tile Mblla-
try of Law CShrl C. R. Pattabhl 
Raman>: With your permission, I 
would like to make a statement. In 
answer to a question In the Rajya 
Sabha today, I had informed the 
Rajya Sabha about the decision of the 
Government to appoint a small com-
mittee to review the working of the 
Advocates Act in all its aspects. With 
your permission, I am announcinl 
that decision in thi• House also. 

The proposed committee will con-
sist of the Union Law Minister who 
will be the chairman, myself, the 
Attorney-General of India who is also 
the chairman of the Bar Council of 
India, and 9 lawyer-members of 
Parliament, three trom Rajya Sabha 
and six from the Lok Sabha. The 
names of th~ lawyer-Members of 
Parliament will be announced as soon 




